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COkRIGENDA 

Hundred and Twelfth Report of the Estimates 
Committee on the Posts and Telegraphs Depart­
ment - Part III - Telecommunications .. 

Page 3, para 10, line 1 of Table; for 'Actua' read 
'Actual' 

Pase 6, para 18, line 1; insert '/' between 'circles' 
end 'telephone districts' 

Page 9, para 29, line 1; for 'capaciy' read 
'capacity' 

Page Il, para 39, line 1; for 'monthly' read 
'monthly' 

Pase 16, para 57, marginal heading, lor 'PIaus of 
ezpansion' read 'Plans of e:qtansion' 

Page 29, para 112, line 6; add '(' before 'Rs. '; 

Pase 32, para 123, line 3; for 'years' read 'year' 

Page 32, para 124, margin al h eadin g; fo r 
'Expen ditur' read 'Expenditure' 

Page 42, para 163, item (iii) of Table; for 
'lnustrial' read 'Industrial' 

Page 44, para 1119, line 6; delete 'uiz.' 

Page 46, para 180, Col. 5 of Table; line 3; for 
'e penses' read 'expenses' 

Page 51, para 199, marginal heading. add 'in' 
t after 'Losses' 
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Page 51. para 201, ruar~inal heading; for 'Increase i 
expenditur'· read 'Increase in expenditure' 

Page 155. Col, 6, last line; for 'iteru' read'iteltls.' 

Page 72, CoL 6, last line; for '1961' read '19153' 

Page 84, line 13 from hottom, for "'Mico-waves' 
read 'Micro-waves' 

Page 87, Colo I, line 5, for 'd stance' read 
'distance' 

Page 90, CoL 1. line 3, for 'Tar fr read 'Tariff' 
line 6, for 'a d' read 'and' 

Page 90, Col. 2, line 4, for '0' read 'or 

Page 99, S. No. 2, line 5, for 'luther' read 
'further' 

Page 100, S.No. 5, lines 15 and 16, ,for '37,540 
lines of"old equipment' read '31. 540 new 
lines IIld replacement of 15,460 lines of old 
equipment' 

Page 101. 8. No. 11, line 2. for 'fund' read 'funds' 

Page 1031 s.. No. 215, line 7, ,for 'prescribed limit' 
reGa 'prescribed delay limit 

Page 105, s.. No, 42, line 2, for 'relP'ett Me' read 
'regrettable' 

Pase 109, S. No. 70, line 7, for 'opend' read 
'opened' 

1 ID-L.s'-H.p.23.a61/1,250. I 
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INTRODUCTION 

I, the Chainnan, Estimates Committee, having been 
authorised by the Committee to submit the Report on their 
behalf, present this Hundred and Twelfth Report on the 
Posts and Telegraphs Department-Part TIl-Telecom­
munications. 

2. The Committee wish to express their thanks to the 
Director General, Posts and Telegraphs and other officers 
of the P. & T. Department for placing before them the 
material and information that they wanted in connectioD 
with the examination of the estimates. 

3. A statement showing an analysis of the recommenda­
tions contained in this Report is also appended to the 
Report (Appendix X). 

NEW DELHI; 

The 15th March, 1961. 
The 24th Phalguna, 1882 (Saka). 

(vii) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



I 
·TELEPHONES-LOCAL TELEPHONE SERVICE 

A. Introductory 

An efficient telecommunication system is the sine-qua- ~:!,hon:.or 
non of a modem society, Telephones playa significant role . 
in the communication net-work of any nation and particu-
larly in a vast country like India, with a developing 
economy, 

2, The Telephone Branch of the p, & T, Department 
has been earning handsome profits continuously for the last. 
several years and its surpluses have helped the Department 
to offset the deficit of the other two branches in the tele­
communication field viz, Telegraphs and Wireless, to a 
great extent. 

B Plan provmons for Telephones 

3, In the First Five Year Plan, a sum of Rs, 33,90 laths 
was provided for telephones (both local and trunk) of 
which a ~um of Rs. 27,83 lakhs was spent thus resulting 
in a shortfall of Rs, 6,07 lakhs, 

4, The financial targets and achievements during the 
Second Plan period were as under: 

(Ra, in crores) 

Expenditure in 
Name of the Target TOfU 

Scheme ~6-~7 57-S8 ~8-~9 ~9-60 60-61 

I, Local 
Telephone 
Service 30'60 ''So 5'7<4- 5'8<4- ~'04 5'31 37'43 

3. Public 
Cau Offices 1'00 

3,· Copper wire 
0"3 0'25 0'38 0'30 0'21 1'047 

Tl'UJlb and 
Carriers 3'041 0'81 0'67 0'41 0'6<4- c'69 3'22-", Trimk 
Cables 
and Car-
riers 4'30 0'06 0'34 1'28 0'35 1'33 3'36 

5, TruDlt 
Exchanges 0'90 0'12 0'12 0'16 0'30 0'19 0'79 

TOTAL-
Te;('.: ,nes 40'21 7'02 7'U 7'97 6'43 7'73 36'27 

Shortfalls. 
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C. Demand for TelephODel 

(a) Demand in First and Second Plans 
5. The demand for telepJaones in the First and Second~ 

Five Year Plans and the extent to which it was met, is. 
indicated in the table below:-

First Second 
Five Five 
Year Year 
Plan Plan 

Total No. of telephones at the 
commencement of the Plan 1,68,000 2,77,600 

Outstanding demand at the time of 
commencement 1,50,000 1,20,000 

Demand .anticipated in the Plan 
period (appro x.) 1,00,000 1,30,000 

Total demand (outstanding plus 
anticipated) 2,50,000 2,50,000-

plan Target 1,32 ,000 1,80,000 

Plan achievement I.09;600 1,76,000 
(anticipated) 

6. The physical shortfall in respect of local telephoD.Oi 
wag of the order I()f 22,400 in lite FiM Plan ,aIld isanti­
cipated to be 4,000 for the Second Five Year Plan. The 
Committee were infonned that at the beginning of the First 
Plan, the unsatisfied -demand for telephones was roughly 
estimated at 1,50,000. It was anticipated that after taking 
into account a further demand of 1,00,000 in the five year 
period, the unsatisfied demand at the end of the First Plan 
would be J,18,000. The assessment made at the end of 
the Plan Showed that it was about 1,20;000. 

7. For the Second Plan period, it was estimated in 1956-
that 2,50,000 connections would be required (i.e., 1,20,000 
for outstanding demand and 1,30,000 on account of new 
demand during the five year period). The original proposal 
was for provision of 2,'50,000 telephenes 'but this had to 
be reduced to 1,80,000 telephones because against tho 
original ,demand m Rs. 75 crmes for the Seoond Plan, .Rs. '63 
crores were allotted which amount had to be limited ,to 
Rs. 54 crores in 1958-59 because of the overall reduction 
in the Plan. -

lUai::f. Dc- 8. The total registered demand for telephones remain-
maD. ing unsatisfied on 31st March, 1960, based on ,pending 

appli~ations, was 1,47,000 and it is anticipated that the 
unsatisfied demand at the end of the Second Five Year Plan; 
may exceed 2,00,000. 
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(b) Anticipated demand in Third Pion 

9. The original .proposals _ for the draft Th?"d Five Ye~ Origiaal 
Plan. proposed -oy the P. & T. Department m July, 1959 PJOpOII8ls~ 
envisaged an expenditure of Rs. 275 crores and provided 
for an increase in telephone capacity from about 4.00,000 
to 12,00,000 lines and !lnking up of aU the major cities by 
coaxial cable. It also provided for expansion .of existing 
Workshops, Indian Telephone Industries and Hindustan 
Cables Ltd. and for the setting up of one additional tele-
phone equipment factory and two additional cable factories 
etc. 

10. The proposals sent to the Planning Commission in Cut in all~ 
September 1959, however envisaged a total outlay of cation. 
Rs. 175' 5 crores and provided for 4 to 5 lakh telephones. 
In the discussions with the Planning Com:nission in Feb-
ruary 1960, an amount of Rs. 113' 5 crores was indicated 
as the minimum for the P. & T. Department (excluding the 
schemes for meeting the demands from other Administra-
tions) . The Planning ;Cottunission have, however, propos-
ed 'an tallooation of only Rs. 68 crores for the P.& T. 
Department 'lla'Ving regal'd to 'the Overall resources posi-
tion". This amount is expected to exclude the cost of tole­
oomtnunicationseheme relating to railway e1eotrlfi.cation. 
The financial and physical targets for local telephones 
envisaged in July 1959, Septetttber 1959, February 1960 
and on the basis of the latest allocation of Rs. 68 crores 
proposed by the Planning Commission are indicated 
below:-

July 59 
Financial Tarr,t 

(Rs. in cror.es . 154 
PhySictll Target 

(Number) g Lakhs 

As per proposals 
lubmitted to Plan­
ning Commission 

in 

Sept. 59 Feb. 60 

90 65 

4' 5 ,Lakha 2.>40 ,000 

( c) Planning for Telep/wwes 

Actual 
Allocation 

and 
Target 

35 

~z.,oo,ooo 

11. The Committee note 'that 'the ;P. It T. Department Unrealistic 
bad !made a demand for Rs. SO crores -for ·the ·First Plan Plannina. 
and ~ ~ount was made ava.!lllble in :full by ihePlanning 
C(jffimjsslOn and ·even out of this amount the actual expendi-
ture; incurred during the Plan 'period was only Rs. 39-45 
crores. The Committee are not able to appreciate (U to 
why the physical tar~t for telephones was fixed at 1,32,000 



Delay in 
commence­
ment of 
work. 

when the pending demand at the commencement of the First 
Plan _was estimated to be 1,50,000 and an additional 
demand of 1,00,000 was expected to be engendered during 
the Plan period. It is this initial back-log of 1,18,000 in 
planning which has, to a large extent, been responsible for 
accumulating the unsatisfied demand for telephones and for 
raising it from 1,20,000 at the commencement of the Second 
Plan to 2,00,000 at the end of the Second Plan. 

12. This unrealistic planning can best be illustrated by 
the example of Delhi Telephone District. An estimate of 
requirements for Delhi Telephone District prepared in 1955 
anticipated that a capacity of 50,000 lines would be requir-
ed for the District by 1975. The fact, however, is that even 
as early as in July, 1960 the demand had gone much beyond 
that capacity for it is seen that after providing 31,000 lines 
there was an outstanding demand of 27,497. 

D. Delays in execution of Projects 

13. A detailed statement showing the physical and 
financial progress made in respect of 49 telephone projects 
costing Rs. 25 lakhs and over included in the Second Plan 
(including those carried over from the First Plan) is given 
in Appendix I. The Committee were surprised to learn. 
that work on the following projects sanctioned between 
November 1958 and February 1960 has not yet com-
menced:-

Name of th(Project 

I. Calcuna-Siliguri-Gauhati- Insta-
llation of 12 channel carrier 

2. Hyderabad-Expansion by 900 
lines and replacement of 2000 
lines of old equipment . 

3· Jamshedpur-Opening of 1500 
lines auto-exchange. . • 

4· Srinagar-Installation of 1500 lines 
auto-exchange .. . . 

5. Vijayawada-Installation of 2000 lines 
auto-exchange '" 

6 Jorbagh (New Delhi)-expansion from 
5000 to 7000 lines C3rd phase 

Date of Date of 
sanction comple­

tion 
original­

If 
fixed 

Nov. 58 1962 

Feb. 59 1962 

Mar. 59 1964 

May 59 1964 

June 59 1964-

Feb. 60 1962 



5 

14. The Committu recommeM that the Department 
should tllke more energetic steps to see that work on the 
projects costing Rs. 25 lakhs and over which have been sanc-
tioned long back is commenced without further delay and 
that similar projects are not held up during the Third Plan. 

15. The Committee further suggest that the Department Need for . 
may impress upon the various circles/telephone districts =~n ~~­
the desirability of initiating early action for acquisition of sites • 
.'/ites for telephone exchanges proposed to be constructed in 
the Third Plan so that work thereon can be completed with-
in the target period. 

E. Time taken in setting .p new exchanges 
16. The Committee note that the time taken in the setting 

up of telephone exchanges, particularly in the Telephone 
Districts, ranges from 5 to 10 years after a decision to set 
up an exchange is taken:-

Date of Target Date of 
Name of Exchange sanction date cutting 

over 

CalCtltttJ 
• 75 • East 8-1-1951 Dec. 56 22-12-56 
• 55 • Bagbuar Do. Do. Do. 
• 56 • ~kre Do. Do. Do. 
c 47' . t . Do. Dec. 57 29-6-57 
, 57 • Dum Dum Do. Do. 27-7-57 
• 66 • Salkea Do. Do. 14-1-58 
• 67' Sibpore Do. Do. 14-1-58 

D,l. 
Karolbagh 9-3-1954 Dec. 56 4-1-58 
Jorbagh • . 17-5-1960 Mar. 60 11-3-60 

Bombay 
Central . 17-5-1950 Mar. 57 In stages--

August 55 to 
May 1958 

17. In some of these cases there have been delays in the ~ed:uction 
preparation of plans, construction of buildings and procure- In time lag~ 
ment and installation of equipment. The Committee were 
informed that the technological problems in the establish-
ment of telephone exchanges were now ''under a set direc-
tion" and it might be possible in future to reduce the exist-
ing time lag of 5 to 10 years between the sanctioning and 
commissioning of exchanges. The representative of the 
Department admitted that there had been delays in planning 
also. He added that the building progranmes would now 
be accelerated and if funds were made available in time it 
should be possible to reduce this period at least by one-third. 

18. The Committee need hardly stress that economy in 
time in the execution of a project is no less important than 
economy in direct financial terms. They are of the view 
that suitable directives need to be issued by the Department 



DclaJi in 
.8anctiOll. 

Advance 
Planning. 

, 
t-o lilll dr.cles teiep/J{)1Ie di6Jricts in ()rd(lf' 10· a,chie.."e Rlaximum 
saviNgS in the time take" in completing p'~iects which fin 
p.o.knliQl reve·JllU6 e(MIne1S. They also suggeSf thai qUl1.'-t.eJ'Iy 
f.eJlOrlS of INr pr-(Jgress made in the execution of the proj«ts 
may be cfiliJed for and exami1ted in Ihe Directorate with a 
view to remove the difficulties, if any, expeditiQusly. 

19. The Committee further observe that sanctions fOT 
plans for axpansion of the telephone systems are inordinate-
ly delayed. For example, an expansion scheme jor instQl-
lation of 18,200 lines for Bombay was envisaged in 1946 
but this was held up at several stages, first, on the question 
of deciding whether it slwuld be a Director type or non-
Director type (UUl secoNlly, because of some practical dif-
ficW.ties in BJ(ecution afleft it waY StlRCtioned in May 1950 
which nece.JSitated a revision of the Project. The revised 
project was sanctioned by the Govemment in January 1956 
and was completed in 1959. It has thus taken the Govern-
ment 13 years to provide 18200 lines after having felt theiT 
need. 

20. Similarly, Project XXV for installation of 37,540 
new lines and replacement of 13,460 lines of old equipment 
for meeting the requirements upto 1961 was submitted for 
approval of Government in 1953 but was approved in 1956 
with the result that the project was now expected to be com-
pleted only in stages by 1964, eleven years after submission 
of Ihe scheme. 

21. In order to ensure that all projects which are in-
cluded in the Five Year Plan are completed in time, a great 
deal of meticulous advance planning is necessary. The 
Committee urge that blueprints of projects should be pre-
pared without delay and sanctions should be accorded ex-
peditiously. 

Delays in 22. The questions of delay in the acquisition of sites 
.tcquisition and construction of buildings which have been responsible 
-of sites ~d for delays in the execution of several projects have already 
.::~=. been discussed by the CQnunittee in their ~er Report 

on the P. & T., Directorate. The Commlttee hope ,hat 
eIJective action would be taken by Government to reduel 
9uch delay!. 

F. Comparison with loreigB cownries 

23. The table below indicates the number of tel~phones 
per thousand of the population in India as compared' to the 



position obtaining in some of the advanced countries of the 
-wodd:-

Name of the country 

Australia 
Canada 
Denmark 
Japan 
Norway 
.Sweden 
U.K. 
U.S.A. 
West Germany 
~ndia 

Total 
number 

of 
telephones 

19.98,704 
~1,22.,SI9 

9,78,667 
43,34,602 
6,72>406 

2S,26>424 
75,24,789 

6,66>45,000 
50,90,102 
3,78,496 

No. of 
telephones 

per 
thousand 

of the 
population 

200·8 
2.9~h .. 
21S·3 
46 .9 

190·8 
340·0 
145·3 
379·7 
98·0 
0·9 

24. It will be seen that it will take a long time for India Augmentl' 
to reach even the lowest of them. In this context the Com- tion of fin-
mittee would also like to draw attention to the following Inccs. 
observations made by the Telephone Tariff Revision Com­
mittee:-

"Telephones provide an important public utility 
service. Expansion of the service needs to take 
into account its importance to the economic life 
of the country. The P. & T. Department operat­
es the service on a sole monopoly basis. It is 
therefore incumbent that unless special coastruc­
tional difficulties are involved, telephones are 
made available to customers as demands arise." 

25. The Committee feel that the proposed provision of 
2,00,000 telephones during the Third Five Year Plan would 
hardly be sufficient for meeting the demand which would be 
-outstanding at the commencement of the Plan and it is, 
therefore, obvious that the entire demand engendered during 
the Third Five Year Plan would remain unsatisfied. ThiJ i.J 
a matter of great concern to the Committee. In v-iew of 
telephones being always a sound paying proposition, there 
should be very little hesitation in finding the necessary pro-
vision for their expansion. The Government may again 
consider how best to meet the additional demand that will 
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inevitably arise during the Third Plan. If that is not done .. 
the position at the end of the Third Plan will b~ infinitely 
worse than what it is at its begining, which is luudly the way 
of planning. This necessarily means the need for expanding 
the Workshops and ancillaries such as Indian Telephoru! 
Industries, Hindustan Cables Ltd., and making adequate 
provision therefor. The Committee urge that the possibili-
ties of getting loans from the Life Insurance Corporation, the 
World Bank etc. for augmenting the Plan reiources for tele-
phones should be explored. 

26. The question may arise whether the P. & T. De-
partment could put the additional provisions that may be 
found, to full use during the Third Plan. Judging from the 
recent trends, the Committee consider that it may fIOt be 
difficult for the P. & T. Department to gear up their mach-
inery for the task. It necessarily calls for cooperation from 
all.allied Departments and the Committee see no reason 
why it should not be forthcoming. The P. & T. Depart-
ment will have to satisfy the Planning Commission that it is 
in a position to make good use of the additional funds asked 
for and that they ~ould be effectively utilfsed for increasing 
telephone lines to meet the demand. .' 

G. Own Your Telephone Scheme 

Objectives. 27. The Own Your T~lephone Scheme was first intro-
duced in India in December 1949 with a view to find suffi-
cient funds for the expansion of telephone exchanges and to­
curb the demand for telephones in important commercial 
centres, where the Department could not meet it on account 
of insufficiency of telephone equipment. 

~:U:~ 28. For a lump sum amount initially recovered from 
of hmip \IUIII the subscriber a rebate in annual rental is allowed for a 
payment. specified period as per details given below:-

Name of the Initial Period for Amount of 
city payment which rebate rebate in 

in rent is the annual 
admissible rental 

Bombay, Calcutta, 
Ahmedabad, Amrit-
sar, Delhi and Hy-

Rs. 120· derabad Rs. 2,500 20 years 
Madras and Rs.2,000 20 years Rs. 96 

Nagpur 
Kanpur Rs. 1,000 10 years Rs. 96 
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29. Seventy per cent (yf the available capaciy of the gyr ~or 
. .exchanges in O.Y.T. stations is reserved for allotment to necti~:.n 
O.Y.T. applicants who are registered for this purpose se-
parately. The statement below indicates the progress made 
by the scheme upto the 31st May, 1960:-

Name of Station 

Bombay 
Calcutta 
Delhi 
Kanpur 
Madras 
Ahmedabad 
Nagpuf 
Amritsar 
Hyderabad 
Bangalore 
Other stations where 

OYT has since 
been abolished 

TOTAL 

No. of 
telephone 
connections 

for which 
demand 
was 

r~gistered 
SInce the 
inception 
of OYT 
Scheme 

28,683 
7,492 

10,742 
2,963 
5,269 
4,088 

330 -
323 
393 
865 

873 

62,021 

No. of 
connections 
provided 

12,974 
7,377 
9,224 
1,942 
4,200 
2,159 

3Il 
319 
392 
717 

873 

4°,488 

Amount 
collected 

(Rs. in 
thousands) 

33,950 
18,605 
18,778 
2,869 
8,498 
4,372 

624-
644 
776 

1,484 

1,746 

92,346 

30. The Committee are surprised to note that out of 
n,683 applications received in Bombay as many as 15,709 
were outstanding on 31st May, 1960. They recommend 
th'lt the Department should increase expeditiously the 
copaciiy of telephone system in Bombay so that the c:mnec-
lions are given at an early date. 

31. The Committee were informed that the amount of 
.deposit under the new scheme of O.Y.T. for Kanpur was 
prescribed at Rs. 1,000 in 1957 as the demand for tele­
phones was not large enough to absorb.~ additional 
capacity. The Committee, however, find that out of a 
rlemand of 2.963 telephone connections. only ] ,942 con­
nections have so far been provided. They therefore see no 
reason a, to why a lower deposit of Rs. 1,000 should be 
prescribed for Kanpur. 
2054(Aii) LS-2. 
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Telephone 32. The contributions to and balances at the credit of 
~:J:ent the Telephone Development Fund were as under during 

the last three years and the current year:-

Year 

[957-58 
1958-59 
1959-60 (RE) 
1960-61 (BE) 

Bafunce 
at the 

beginning 
of the 

year 

3'29 
3'62 
3'15 
2'10 

(Rs. in crores) 

Contribution Withdrawals 
to the during 
Fund the year 

0·66 

0'99 
0'55 
0'70 

0'33 
1'46 
1·60 

1'50 

33. The Committee are of the view that since the O.Y.T. 
scheme would help to find additional funds for expansion, 
greater emphasis may be laid on the scheme in the Third 
Plan. 

H. Party Line System 

34. This system enables two telephone subscribers to 
work by utilising only one main cable pair to the telephone 
exchange. Equipment required in the exchange is the same 
as for two independent subscribers. Calls originating from 
each subscriber are separately metered and one subscriber 
cannot overhear the calls of the other. However, exchange 
service can be used only by one subscriber at a time and 
is practicable Qnly when the traffic to and from the two sub­
scribers is small and they agree to the shared service scheme. 

35. The Committee were informed that the party line 
system was first introduced as an experimental measure in 
Madras and had since been extended to Amritsar and 
Nagpur. It was proposed to introduce it in Delhi also. 

Num~r of 36. The Committee understand that the system is widely 
~ :e prevalent in the U.K. and U.S.A. The Report on "Post 
::U~.e!~d Office Development and Finance" (U.K.-1955) states­
U.S.A. "Shared service was introduced in 1942. Nearly a million 

subscribers are now sharing. One third of residential sub­
scribers are sharing lines. In the U.S.A. two thirds of 
residential subscribers are sharing-half of them with more 
than one party." The present position as stated in the Post 
Office Guide (U.K.) 1960 is: "In order that the maximum 
use can be made of existing telephone plant, all residence 
subscribers who have come on the telephone or removed 
since the beginning of 1948 have been made liable to share 
their lines." 
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. . d hat l·ttle· k Need for 37. The Committee are surpTlse. t so I IS nown publicity and 
of this system in this country. In view of the heavy demana expansion. 
for telephones and the shortage of equipment, the Com-
miNee recommend that the Department should endeavour 
to put an appreciabll' percentage of residential subscribers 
on the party line system within the Third Plan period. As 
an immediate step in this direction, the facility needs to be 
widely publicised in order to make it acceptable to the 
people. 

1. Public Call Offices 

38. Public call offices are classified in two groups viz. Classification 
(i) local public call offices; and (li) Long distance public 
call offices. The number of public call offices during the 
years 1957 to 1960 was as under: 

1957 1958 1959 1960 

PubLc Call Offices 
with cob boxes 810 874 996 1,025 

Attended type-local 
and trunk 3,485 3,899 4,302 4,719 

Total 4,295 4,773 5,298 5,744 

39. The average monthlv collection of a public call AV~ I 
office f()r the whole of India during each of the last four ::-ons: co -
years was as under:-

1956-57 
1957-58 
1958-59 
1959-60 

Rs. 96 
Rs. 97 
Rs. 99 
Rs. 106. 

40. In view of the heavy outstanding demand for tele- N~ for 
phone connections particularly in the Telephone Districts PIOVldingpCO 

. more s 
and the fact that the average monthly collectIon of a public in telephone 
call office has risen from Rs. 96 in 1956-57 to Rs. 106 in districts. 
1959-60, the Committee suggest that the Department should 
endeavour to open adequate number of public call offices, 
preferably of the attended type, since in their case, the mini-
mum amount of revenue is guaranteed and the safe custody 
of instruments assured. 

41. The Committee were informed that the Bombay Manufacture 
~ele~hone Workshops had developed a compact coin collec- of .compact 
tIng Instrument which was undergoing final field test The ~oln CIollec-
C . h .. . bng nstru-ommlttee ope that It Will be ensured that the new ments. 



Policy 

12 

instrument is as foolproof as possible against tampering 
before manufacturing it on a large scale. 

J. Telephone Facility in Rural Areas 

42. The Committee are informed that in so far as tel~­
phone facility in rural areas is concerned, the term 'rural' 
is taken as generally applying to the areas undeVeloped 
telephonically including headquarters of administrative 
units, though some of them could not be classified as 'rural' 
in the strict sense of the term. It was expected that by pro­
viding the facility to district, sub-divisional and tehsil towns, 
the network would ge~ sufficiently widened to make further 
development easier. The policy laid down in 1956 for the 
Second Plan was-

( a) to cover the district and sub-divisional towns 
and also places with a population of over 
20,000 which were without public call offices 
in 1956; 

(b) to provide public call offices in about 700 
tehsils and corresponding stations; and 

( c) to provide public call offices in about 100 
'remote places' (about 25 miles away from the 
existing network). 

Limits of 43. The Department is authorised to open public call 
~OS8 on open- offices at a loss at these places, subject to the condition 
lng of peos: that the cumulative loss over the five year period on account 

of the opening of such offices does not exceed Rs. 40 lakhs. 
The limit for the individual offices as such was not stipulat­
ed. In practice, public call offices at sub-divisional towns 
are sanctioned upto a loss of Rs. 5,000 per annum and 
about Rs. 3,000-4,000 per annum in the ca3e of tehsil 
stations. 

Second Plan 44. The plan proposals envisaged opening of about 1,200 
Proposals. public call offices out of which 975 were to be in the cate­

gories indicated above. The remaining 225 were to be at 
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other places on no-loss basis. The progress made in open­
ing public call offices till the end of the year 1959-60 w~ 
as under:-

No. 
Target o{::ened 

Category (Approx.) till 
1959-60 

I. District Headquarter towns L. 150 158 
2. Sub-divisional towns J 
3· Tehsils and corresponding sta-

tions / 700 5 10 
.... Places with a population of 2,000 

and above 25 22 

5· Remote places 100 17 
(sanctioned) 

6. Other places (on no-loss basis) 225 204 

1,200 911 

45. The Committee were informed during evidence that Slow.prog­
out of 1,200 long distance public _call offices planned, 1 ,000 ~~:~ 
would have been opened by the end of the Second Plan. 
Progress in the provision of this facility in remote places 
was however very slow and it would not be possible to open 
more than 20 or 25 public call offices in these places out 
of the 100 originally envisaged. 

46. The Committee understand that out of a permissi­
ble ceiling of Rs. 40 lakhs, an approximate loss of Rs. 25 
lakhs would be incurred till the end of the plan under this 
head. The shortfall in the attainment of target in the open-
ing of public call offices in the Second Plan is unfortunate. 
A review of the progress should have been made suf/iciently 
early so that the pace particularly of opening of public call 
offices in remote areas, could have been accelerated. 

47. The Committee are also of the view that further Need for 
liberaUsation of the policy in regard to the provi,,'ion of tele- 1'w:the! Jibe­
phone facility in the rural and remote areas is=alled for in ~::on of 
the Third Plan. They recomend that public call offices . 
should, in the first instance, be opened in all places where 
they are likely to run on no-loss basis. To this end, a 
survey may be taken up and a phased programme preDarefl 
tlCcordingly. . 
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K. Telephone Districts 

48. The telephone organisations at Calcutta, Bombay. 
Delhi and Madras function as separate independent units. 
The first three are under the charge of General Managers 
who are in the senior administrative grade and the fourth 
under a District Manager in the junior administrative grade. 
These Districts cater to the telephone requirements of the 
four metropolitan cities. The Ahmedabad Telephone 
System is however also included in the Bombay Telephone 
District. * 

( a) Capacity and traffic handled 
49. The table below shows the equipped capacity and 

the volume of traffic handled by each of the four telephone 
districts ,during the last four years:-

Calcutta 
District. 

Telephone 

No' of equipped lines 
(as on 31st March) 

No. of local calls as 
. recorded on the 

meters 

No. of effective 
outward trunk 
calls put 
through . 

Bombay Telephone 
District 

(Including Ahmeda-
bad Telephone 
System) • 

No. of equipped lines 
(as on 31st March) 

No. of local calls as 
recorded on the 

1956-57 1957-58 1958-59 1959-60 

52,000 58,120 60,520 72,060 

40,100 49,000 53,000 

meters . 13,65>46,856 14,34,60,108 15,64,12,24517,14,13,59t1 

No. of effective out-
ward trunk calls 
put through 11,72,138 12>43,246 13>44,363 15,24,073 

Note: * A proposal to form a separate Circle for the new 
State of Gujarat is under consideration. The question of 
changing the status and control of the Ahmedabad Tele­
phone System is also being simultaneously examined. 



Delhi Telephone 
District 

No. of equipped 
lines (as on 31st 
March) 

No. of local calls as 
recorded on the 

22,000 

15 

1957-58 1958-59 1959-60 

28,000 31,660 

m~ters 6,61,67,517 7,79,04,014 9,48,60,988 10,93,30,256 

No. of effective 
outward trunk 
calls put through 

Madras Telephone 
District 

No. of equipped 
line'S (as on 31st 
March) 

No. of local calls as 
recorded on the 

II,66,181 12,II,945 

11,700 13,5 10 14,410 

meters 1,95,23,171 2,09,32,886 2,32,50,131 4,36,35.474 

No. of effective out-
ward trunk calls 
put through 

(b) Plans for~ Expansion 

50. The Committee are informed that the number of N f . 
applications for telephone connections pending on 1st April, ca~~I·PPli-
1960 in each of the four telephone districts was as under:- pending for 

telephone 

Calcutta 30,247 connections. 

Bombay 

Delhi 

Madras 

21,284 

26,384 

12,251 

51. Brief notes on the plans of expansion in respect of 
each of the telephone districts of Calcutta.. Bombay, Delhi 
and Madras are given in Appendix II. 

52. Despite an expansion by 32,500 lines in the Calcutta Calcutta 
Telephone District in the Second Plan, the Committee i;~l~hone 
observe !hat the unsatisfied demand is still the highest IS ct. 
amongst the Telephone Districts. 

53. As regards Bombay Telephone Di~trict, a project Bomb.,. 
(Project XXV) for expansion of the Bombay Telephone i;~leI!hoae 
system was sanctioned in July, 1956. The project provides Istrlct. 

for a net increase of 37,540 !iDes and opening of 13 new 
exchanges and extension of 2 existing exchange buildings. 



De lhi Tele­
phone 
District. 
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Telephone 
District. 
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The project was meant to meet the requirements of tele­
phones up to 1961, but the Committee regret to note that 
due to delay in the execution of the plan it would be com-
pleted only by 1964. The Committee further understand 
that the forecast on which Project XXV was based had 
become out of date and that the additional telephone lines 
reqUIred for meeting the demand were 80,000. To meet 
the great increase in demand, equipment had been installed 
on an interim basis to the extent of 5,200 lines in the exist-
ing exchanges. • 

54. So far as Delhi Telephone District is concerned, the 
Committee have noted already that the recent demands for 
new connections have exceeded all previous forecasts. In 
1955 it was anticipated that a capacity of about 50,000 lines 
would be required in 1975 but the present position is that 
it would fall short of even the current demand. The 
demand is increasing each year by about 6,000 fresh appli­
cations. The number of applications pending on 31st July, 
1960 was 27.497 as against 27,006 working connections 
on that date. 

55. A number of schemes for modernisation and expan­
sion of existing exchanges as also building of new exchanges 
in the Madras Telephone District are in various stages of 
completion, details of which are given in Appendix II. Of 
these, the most important is the installation of a new Cen­
tral Exchange of a capacity of 8,000 lines initially. This 
is expected to be cut into service in the middle of 1961. 
Orders for further expansion by 2,000 lines have also been 
placed. 

Heavy back- 56. The Committee observe that the demand for tele-
lO~sfi°~ un- phones in the Telephone Districts has far outstripped the ex-
d!:mand, pansion schemes of the Second Plan with the result that there 

Need for 
perspective 
Plaus of 
ezpansion. 

;s a heavy backlog of unsatisfied demand to be cleared in th~ 
Third Plan. 

/ 

57. Being the nerve centres of the country, in the politi-
cal, administrative and commercial fields, the Committee 
would urge the Department not to relax the efforts to meet 
the need for telephones in these Districts. The Department 
should aim at expanding the exchange capacity to an extent 
where it might be able to provide telephones 'on demand', 
Altl-zough it may not be possible to achieve this objective 
whhin the Third Plan period, the Committee would yet 
!uggest that perspective plans may be prepared with a view 
10 meet the demand in full within a stipulated period. 
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(c) Staff Matters 

5R. A statement showing the strength of staff in each of High in-
the Telephone Districts during the last 4 years is given in ~rease of.8m tl 

. . b h h h b lD Delhi and AppelldlX III. The Commrttee 0 serve t at t ere as een Madras 
an overall increase of 28.8 per cent and 33.2 per cent res- Telephone 
pectively in Delhi and Madras Telephone Districts during Districts. 
the last 4 vears. The increase in the number of Class I 
officers has' been as much as 62.5 per cent and 75 per cent 
in Delhi and Madras Districts respectively in 1959-60 as 
compared to 1958-59. This appears prima facie to be on 
the high side. 

59. The Committee further observe that the number of 
Class III staff in Delhi District is as much as 2,701 wherea.~ 
in Bombay District, which is bigger, it is 2,654. The Com-
mittee therefore suggest that the question of increase in staff 
in Delhi and Madras Districts may be looked into. 

(d) Complaints 

60. The Committee were informed that the average 
number of complaints per telephone per year in each of the 
four telephone Districts during 1959-60 was as follows:-

Bombay 

Calcutta 

Delhi 

Madras 

61. The Committee, however, understand that the pro­
cedure for compilation of such statistics is not uniform in 
so far as Bombay, Calcutta and Madras Districts have been 
following the same procedure which they were following in· 
the ex-Company days while in Delhi District departmental 
practices are being followed. The Committee were informed 
that the question of having complaints statistics on a uniform 
basis is being taken up. The Committee suggest that this. 
overdue reform may be given effect to expeditiously. 

62. The Committee understand that the average number 
of complaints per telephone per year in the U.K. is about 
4'5. The percentage of complaints in India particularly in 
Bombay and Madras is therefore very much on the high side. 
The Committee suggest that the Department should look 
into the matter and take effective steps to reduce the nJlm~ 
of complaints. 
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L. Telephone Exchanges 

(a) Number 

63. The number of telephone exchanges (including 
PBXs, PXS etc.) was as under during the last 4 yea.rs:-

1956-57 

1957-58 

1958-59 

1959-60 

6,202 

6,472 

6,729 

7,014 ( estimated) 

64. The number of departmental exchanges with a 
·capacity of (i) less than 300 lines, (ii) 300 to 999 lines, 
(iii) 1,000 to 3,000 lines and (iv) above 3,000 lines was 

as under: 

Capacity 1957 1958 1959 

(i) Less than 300 
lines 744 842 932 

.(iJ) 300 to 999 
lines II9 12.3 121 II7 

(ijJ) 1,000 to 3,000 
lines 51 54 73 

(IV) Above, 3000 
iines 21 24 26 26 

TOTAL 935 1,043 1,223 

(b) Metering Facility 
65. The Committee were informed that the policy of 

the Department was to introduce metering in telephone 
systems with a capacity of 300 lines and above. On the 
1st March, 1960, the number of exchanges of 300 lines and 
above was 193 with a total capacity of 2,91,000 lines. Of 
these, 95 exchanges with a total capacity of 2,44,042 lines 
were metered. The other 98 exchanges including two auto­
matic exchanges at Baroda and Jammu with a total 
capacity of 47,957 remained to be metered. 

66. The Committee suggest that early steps be taken by 
;the Departme1J/ to introduce metering in all automatic and 
manual exchanges of a capacity of 300 lines and abov~ 
within the Third Plan period. 
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(c) Telephone Exchanges in District Towns 
67. The policy proposed for the Second Plan in respect 

of provision of telephone exchanges was that "the remain­
ing district headquarter towns are to be attended to as 
early as possible". The progress made is indicated below:-

1956 
1960 

As on 1St April 

Total 
number 

of 
District 

Headquarter 
Towns 

314 
331 

Number 
with 

Telephone 
Exchanges 

Out of the remammg 16 district headquarters, public call 
offices already exist in six of them while proposals for two 
more have been sanctioned. 

68. The Committee suggest that exchanges or public 
call offices with extensions may be provided in all the 
remaining district headquarter towns as expeditiously as 
possible. 

M. Telephones on Central Government Account 

69. A statement showing the number of telephone con­
nections on Central Government account (Circle/Telephone 
District-wise) as on 31st March, 1960 is given in Appendix 
IV. 

70. The Committee observe that the total number of 
such connections was 29,772 as against about 4'18 lakh 
teiephones in the country on 31st March, 1960, which 
works out to about 7 per cent. The Committee further 
observe that the percentage of Central Governrnent connec­
tions to the total number of working connections in Delhi 
is 40 which is the highest as compared to other Circles/ 
Districts. It is true that being the seat of the Central 
Government, the number of telephone connections on Gov-
ernment account in the Capital is bound to be high, The 
Committee would however suggest a speedy review of the 
position to see that the number of telephone connections is 
fully justified and that further expansion is limited to what 
is absolutely necessary. I ) 

Folicy. 
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TELEPHONES-TRUNK TELEPHONE SERVICE 

A. Tnmk Service 
(a) Objectives 

71. The Second l'ive Year Plan laid down that-
"In the expansion of the trunk telephone service! 

the objective to be kept in view is to make the 
service available not merely in all towns and 
administrative units but within a convenient 
distance, say 5 miles of any place in the 
country." 

72. It was stated during evidence that it was a long 
term objective which would take 20 to 25 years to achieve. 
The Committee recommend that the policy of opening 
public call offices may be linked up with this objective and 
trunk public call offices provided wherever feasible. 

(b) Traffic handled 
73. During the First Plan, it was estimated that the 

rate of increase in traffic would be about 20 per cent. per 
year i.e. from 7' 1 million effective calls in 1951 to 17' 7 
million In 1956. The actual traffic during 1955-56 how­
ever rose to 8 per cent. over the original anticipation. 

74. The same trend of approximately 20 per cent. rise 
was anticipated for the Second Plan also. It was, however, 
stated that for want of sufficient equipment and shortage of 
foreign exchange etc., the provision of circuits had not kept 
pace with the requirements and the actual increase in traffic 
was only 11 per cent. to 15 per cent. per year during the 
last four years as will be seen from the figures below:-

Year 

1956-57 
1957-58 
1958-59 
1959-60 

20 

(Number in millions) 

Number 
of 

effective 
outgoing 

trunk 
calls 

20·8 
23. 1 
26'4 
3°'0 
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( c ) Time taken in the maturing of trunk calls 

75. The trunk service in India is offered on 'delay' basis Service on 
d . a 'delay' and not 'on demand' as in other advanc~ countnes. basis. 

According to the Department, the average tlIDe taken for 
trunk calls to mature between major trunk exchanges is, 
in most cases, of the order of 45 minutes. As between 
urgent and ordinary calls, it is 30 minutes in the case of 
the former and one hour in the case of the latter. A detailed 
statement of the average time taken in the maturing of 
trunk calls between important exchanges is given in 
Appendix V. 

76. The Committee were informed that the delays were I~~e:ac.y 
mainly due to instability of trunk lines and inadequacy of ~t~ Clr-
trunk circuits. The problem of instability of trunk lines 
could be got over only if most of the trunk circuits were 
provided on underground cables. Inadequacy of resources 
placed limitations on providing trunk circuits; besides 
direct circuits did not exist between several important 
stations. 

77. The Committee have discussed the question of Nt7d for 
inadequacy of trunk circuits in subsequent paras. While ::~ision 
they are aware of the limitations of the Department in this and fuller 
regard, they would like to point out that the average time ilitilisatiOl!- of 
of one hour in the maturing of an ordinary call and half e capacItY. 
,an hour in the case of an urgent call indicates the enormous 
leeway that has to be made up if the service has to keep up 
with international standards of providing service 'on 
demand'. 

78. The Committee were informed of certain instances Ordinary 
where ordinary trunk calls had to be kept pending for Calli. 
several hours because of preference being given to urgent 
trunk calls irrespective of the time of booking. In order 
10 improve the service in regard to ordinary trunk cails, the 
feasibility of laying down a rule to the effect that one 
ordinary trunk call may be taken, say after 10 urgent calls, 
may be examined. The Department may also see to it that 
the interval between the booking of an ordinary call and 
its maturing is not longer than the prescribed delay limit 
.of one hour. 

79. It was brought to the notice of the Committee that 
there were abnormal delays in the maturing of trunk calls 
between Srinagar and other parts of the country. Large 
scale breakdowns occurred due to snow or landslides, floods 

,..etc. The Committee suggest that the Department should 
"make adequate arrangements for speedy restoration 01 
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communications between the State and the rest of the 
country in such contingencies as also take steps to improve 
the quality of the service. In view of the location of the 
area, the importance of an efficient service needs no special 
emphasis. I 

B. Cancellation of Calls 
!f~T.- 80. The Committee were informed during evidence 
tiODI. that the percentage of calls cancelled to the total number 

of calls booked during the last four years was as under:-

Year 

1956-57 
1957-58 
1958-59 
1959-60 

Percentage 
of 

calls 
cancelled 

to the 
total 

number 
of 

calls 
booked 

19'6 
19'4 
18·6 
18·6 

81. The number of trunk calls booked and the number 
of ineffective calls from August 1959 to January 1960 
prior to the introduction of the revised rates of tariff was 
as under:-

Month 

1959 
August 
September 
October 
November 
December 

1 

1960 
January 

TOTAL 

Number 
of 

total 
calls 

booked 

2 

26,87,982 
31,96,376 
29,41,042 
34,28>406 
33,46,681 

37,46,912 

1,93,47,399 

Number Percent-' 
of age of 

ineffective Col. 3 to 
calls Col. 2: 

3 4 

4,35,352 
5,5°,968 
5,51,922 
6,34,795 
6,56,660 

7,37,568 
----

35,67,265 18'4 
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82. It was stated that separate figures of percentage of 
calls cancelled on account of departmental reasons and for 
reasons beyond the control of the Department were not 
available but they might be taken as 8 per cent. and 10 per 
cent. respectively. 

83. The Committee were further informed that the 
recent changes in the concessional tariffs and periods for 
trunk calls effected from 1st February, 1960 were intro­
duced with a view to reduce the delays and the number of 
ineffective trunk calls during the concessional periods by 
smoothening out the heavy peaks which were leading to 
inefficiency. From the figures given below, slight reduction 
is noticeable in the percentage of ineffective calls after the 
modification of concessional tariffs:-

Month 

1 

I960 
February 
March 

TOTAL 

Number 
of 

calls 
booked 

2 

3°,00,782 
33,69,341 

Number 
of 

ineffective 
calls 

3 

Percentage 
of 

Col. 3 
to Col. 2' 

4 

17"3 

84. As compared to Western countries where there are 
hardly any cancellations on departmental account, the 
position in India is not satisfactory. The Committee 
consider that the percentage of cancellations in a way 
provides a measure to judge the efficiency of the Depart-
ment. The Committee suggest that the Department should 
take all necessary steps to improve the position by stricter 
supervision over the operating staff and by fuller utilisation 
of capacity. I 

C. Modernisation of Tnmk Service 
85. Modernisation of the trunk service involves (a) Ingr~lieDtB 

strengthening and modernisation of the existing trunk net- of ~demj. 
work; (b) introduction of improvements in the existing sation. 
trunk exchanges as well as making necessary additions for 
speedy handling of traffic; and (c) introduction of subscri-
ber dialling. Some of the steps taken by the Department 
in this regard are referred to below. 



Blliciency 
..of coaxial 
.cables. 

'Progress of 
·.rQr k 

1"arget date 
·for comple­
tion. 

(a) Coaxial Cable Project 
86, The most important scheme for modernising the 

trunk telephone system is the proposed linking up of the 
three principal cities, Bombay, New Delhi and Calcutta by 
special types of underground cables known as coaxial 
cables. The coaxial cables would be capable of providing 
960 high grade telephone circuits and each of these tele .. 
phone circuits can be equipped to provide, if necessary, 
upto 24 telegraph channels capable of teleprinter operation. 
The cables would also eliminate dislocations of traffic 
which frequently occur on open wire routes because of 
weather disturbances, thefts of copper wire etc. 

87. The scheme drawn up in 1955 provided for laying 
these cables on the route Bombay-New Delhi-Calcutta 
with provision for installation of carrier equipment and 
repeater stations over the entire route at suitable distances. 
The routes selected included important cities like Surat, 
Baroda, Ahmedabad, Ajmer, Jaipur, Kanpur, Agra, 
Lucknow, Allahabad, Varanasi and Asansol. When 
completed, the coaxial cable scheme should enable trunk 
calls to be put through on a 'no delay' basis, raise the 
quality of speech to international standards and pave the 
way for introduction of modem techniques for the future. 
A brief note on the efficiency of coaxial cables is given in 
Appendix VI. 

88. The project was sanctioned in August 1956 at an 
estimated cost of Rs. 7' 95 crores. It involves laying of 
2,000 miles of cables. The work on Delhi-Agra, Agra­
Kanpur and Kanpur-Lucknow sections has been completed 
and the cables commissioned into service. The work on 
Kanpur-Banaras, Banaras-Sasaram and Sasaram-Asansol 
sections is being taken up. The total expenditure incurred 
till the end of the year 1959-60 was Rs. l' 58 crores while in 
the budget for 1960-61 a provision of Rs. 0'56 crores has 
been made for the project. The progress m~ .. ie to the end 
of 1959-60 was estimated to be 18 per cent. 

89. The Committee understand' that it was proposed to 
complete the entire programme in the Second Five Year 
Plan period but due to shortage of foreign exchange, no 
further orders for cables or equipments could be placed. 
The Hindustan Cables Limited have now taken up manufac­
ture of coaxial cables and the progress is expected to be 
more rapid. It is anticipated that the project will be 
cOGlpleted by the middle of the Third Plan. The Com-
mittee hope that the target date (viz. 1963) set for the 
completion of the project will be adhered to. 
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~O. The Committee further recommend that the Depart- ~~OD of 
ment may endeavour to introduce coaxial cable transmission Ca~tO 
to as many principal towns as possible in the Third Plan so other princi-
that full advantage is derived from the project and the pal towns. 
benefit of improved telephone service is wide-spread. The 
capacity of Hindustan Cables Limited to manufacture 
coaxial cables to meet these requirements may be suitably 
augmented, if need be. 

91. The Committee were informed that the traffic Traffic 
organisation of the P. & T. Directorate was studying the Surveys. 
traffic trends and its requirements and on that basis it 
was proposed to have a regional redistribution of telephone 
systems with a view to meet the needs of traffic and promote 
its growth. Since the reorganisation of the trunk exchange 
system is linked up with the coaxial cable project, the 
Committee suggest that the studies of traffic trends should 
be compieted expeditiously so that the work may be com-
pleted within the Third Five Year Plan. 

(b) Trunk Exchanges 

92. The original target for trunk exchange expansion Second Plan 
during the Second Plan envisaged installation of 1,400 Targets and 
trunk positions and trunk: automatic exchanges at Delhi Achieve-
and Kanpur. The target was subsequently revised because mcnts. 
of the reduced requirement of trunk positions on the 
Calcutta-Delhi-Bombay coaxial route as the original 
coaxial cable scheme was implemented only partially due 
to foreign exchange restrictions. The programme for 
installation of trunk automatic exchanges, involving import 
of eqUipment from abroad, was also not pursued because 
of foreign exchange difficulties. The revised target was 
therefor~ limited to the installation of 1,150 trunk positions 
only. Against this revised target, 800 trunk boards have 
been delivered so far by the departmental workshops out 
of which 650 have been installed and 150 boards are under 
installation. 

93. The provi~ion made for trunk exchanges in the Second 
Plan and the year-wise progress is as under:-

Plan 'I argets 

(Rs. in lakhs) 

Progress in 

1956-57 1957-58 1958-59 1959-60 1960-61 
(BE) 

12 12 16 20 19 
Total =79 

2054( (Aii) LS---3. 
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Augmei1ti~g 94. The actual achievement in respect of trunk exchanges 
~ili~':~:~ by the end of the Second Plan will be less than even the 
shops. revised target for trunk exchange expansion. The Committee 

Trunk 
Assistance 
Service. 

suggest that since the main coaxial project is expected to be 
completed by 1963, the production of trunk boards in the 
P. &- T. Workshops should be stepped up speedily to meet 
the requirements of the Department. 

95. The Committee also suggest that the trunk assistance 
service at present in operation in Delhi and Calcutta may 
be provided in Bombay and Madras trunk exchanges also, 
as early as possible. 

Tape Recor- 96. With a view to exercise random surprise checks on 
ders. the performance of trunk operators and to ensure that the 

trunk calls put through are in fact billed, it has been decided 
to equip the four Telephone Districts with tape recorders 
which can be plugged in at any time by the supervisor. These 
would be helpful for checking the deficiency of operators as 
well as in training them. 

97. The Committee suggest that tape recorders may be 
installed in the big trunk exchanges and surprise checks on 
tlte performance of the operators intensified. 

Automatic 98. Automatic trunk timing indicators give automatic = . signals to subscribers just before the end of 3 minutes, 6 
dicators. m- minutes and so on, thus eliminating the necessity of opera-

Buildings. 

tors interrupting the conversation to announce the expiry of 
the due periods as also of complaints from subscribers for 
having bt:en disconnected before time. 

99. The Committee were informed that 80 automatic 
trunk timing indicators were expected to be delivered shortly 
and would be installed within the current financial year. 
The Committee suggest that all the large trunk exchanges 
may be expeditiously provided with automatic trunk timing 
indicators and call-queuing equipment. 

100. The Study Groups of the Committee observed that 
the buildings in which some of the trunk exchanges were 
located were totally inadequate to meet the present day 
needs and the operators had to be crowded together for 
want of adequate space. The Committee suggest that a 
survey of building requirements of trunk exchanges all over 
the country may be taken up and a phased programme of 
housing t/rem properly be drawn up to be implemented early. 



27 

(c) Single Link Operator and Subscriber Trunk Dialling 

101. As a step in modernisation of trunk service, the Single Link 
Department has introduced single link operator dialling ~~!~~ 
system, under which a call is controlled by the originating 
operator thus doing away with the need for a second opera-
tor at the incoming end. The facility is at present available 
on 110 trunk circuits over 39 different routes. Orders for 
equipm~nt for additional 200 circuits have been placed on 
the workshops. 

102. As a further step in modernisation, subscriber trunk Subscriber 
dialling is being introduced. It enables the subscriber at one i,f::ll!.g. 
stati.)n to call another subscriber at the distant station with-
out the assistance of trunk operators. This facility has been 
introduced recently between Kanpur and Lucknow. The 
Committ.!e were informed that the question of extension of 
the facility was linked up with the coaxial cable project. It 
was intended to link up Delhi-Agra, Delhi-Kanpur, Delhi­
Lucknow, Agra-Lucknow and Agra-Kanpur shortly. 

103. According to the Report and Commercial Accounts 
of the U.K. Post Office (1958-59), the expansion of the 
subscriber trunk dialling facility "will convert most of the 
telephone system into a vast local network within the next 
ten years". "Already the range of the 3d local call has 
been greatly increased and charges for most trunk calls 
reduced." 

104. It has been stated in the Second Plan that "the 
standard of the (trunk) service has to be raised so that direct 
dialling is possible on the main sections and service on the 
subsidiary sections is available with practically no delay." 

105. As the coaxial cable project is scheduled to be com- Extension 
pleted by 1963, the Committee suggest that the subscriber ~f the faci-
10 subscriber dialling facility may be extended te many more lity. 
important trunk routes in the Third Plan itself, and neces-
sary schemes in this regard drawn up early. 

106. The Committee further suggest that in view of the Need to re-
lower recurring cost that will result, the question of laying duce . rates 
down a cheaper and rational tariff structure for dialled trunk ~~:i! 
calls may be examilled. 
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(d) Conference Call Facility 

107. The conference call facility permits a calling party 
to converse simultaneously with a number of other tele­
phone subscribers and thus enables telephonic conference to 
be held between parties situated far apart. 

lOB. The Committee were informed that with the exten­
sion of the coaxial, it might be possible to introduce this 
facility on certain sections. It however appears that nO' 
concrete proposals have b.een drawn up in this regard so far r 
The Committee suggest that the feasibility of introducing this 
facility between a few important commercial centres in the 
course of the Third Plan may be examined. 



m 
TELEPHO~NUSCELL~US 

A. Telepboae Tariffs 
(a) Local Tariffs 

109. A comprehensive study of the local telephone tariffs revision of 
was undertaken for the first time by the "Telephone Tariff ocal Tardf. 
Revishn Comraittee for local telephone systems" appointed 
by the Government in.May, 1956 which submitted its report 
in July, 1958. Based on the recommendations of the Com-
mittee, the Government announced revised tariffs in March, 
1960. The~e rates \\-ere further modified in May 1960 and 
applied retrospectively with effect from the ~st March, 1960. 
A. statement showing tl}e tariffs recommended by the Tele-
phone Tariff ReVIsion Committee, as announced in March . 
1960 and further mcdified in May 1960 is given in Appendix 
VII. 

(b) Trunk Tariffs 
110. The Committee were informed that the rates for Revision of 

trunk calls had been last revised in 1951. The only changes f~Ms. 
made recently were in regard to the concessional periods and 
those necessitated by the enforcement of the metric system. 
The entir.! question of trunk tariffs was under consideration 
and their revision was being examined. 

111. Rapid technological advances are taking place in the 
field of tele·communications. The Committee would suggest 
that a re:yiew of the trunk tariffs may be undertaken at least 
once in every five years. 

B. Telephone Revenue 
112. The break-up of telephone revenue on account of ~~-uP of 

(i) trunk and public call office fees (ii) rental and local fees R;v:~~e 
and (iii) other receipts during the last three years and th<.' 
current year was as under:-

Rs. in lakhs) 
Trunk & ReZltal & Other 

Year PCO Local receipts Total 
Call fees Call fe-.s less 

refunds 
1957-58 806·98 908.10 121.94 1837. 02 
1958-59 792.05 1054. 29 155. 17 2001.51 
1959-60 (RE) 840.00 1070.00 280.81 2190·81 
1960-61 (BE) 840.00 II35· 00 560 .83 2535. 83 

29 
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It may be noticed that there has been a regular increase 
year after year in the total receipts. 

(a) Cost of billing and collection 
113. The cost of billing and collection of telephone 

revenue during the last thre_~ years and the current year is. 
as follows:-

1957-58 
1958-59 
1959-60 (R.E.) 
1960-61 (B.E.) 

Rs. 
Lakhs 

49.58 
57. 22 

65·97 
75. 83 

114. The Committee observe that while the telephone 
RiafngCosts. revenue has increased by 27.3 per cent during these four 

years, the cost of billing and collecion has gone up by 53 
per cent which is dis-proportionately high even after allowing 
for the increase in expenditure due to improvement in emolu-
ments of the ~tafJ. 

Decentrali­
sation of 
"\'RAQS 

115. The Telephone Tariff Revision Committee antici­
pated that the savings in the cost of billing of local telephone 
revenue would aggregate to about Rs. 25 lakhs per annum 
if its recommendations in this regard were adopted. The 
Committee suggest that necessary economies may be effect-
4!4. 

116. The Telephone Revenue Accounting Offices are 
situated in certain cases far removed from the area covered 
by them, for example. the Telep~one Revenue Accounting 
Office (Central) isloc~ted at Delhi but deals with the pre­
paration and issue of relephone bills for rental and trunk 
call charges in respect of the Poona Telegraphs, Poona 
Telephones and Bombay Engineering Divisions of the 
Bombay Circle. . Considerable inconvenience is caused to 
the subscribers on this account. 

117. The Committee were informed that though the 
decision to decentralise the telephone revenue accounting 
offices was taken as early as in 1951, final orders in this 
regard had been issued only recently. The inordinate delay 
in efJecting this desirable reform is regrettable. They suggest 
that the work of decentralisation may be completed 
expeditiously. 
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l b) Complaints of Over-billing 

118. The Cotnmittee were infonned that the number of lncreas~ 
complaints about over-billing of telephone dues was 12,700 =~~~ 
in 1958-59 and 14,EOO in 1959-60. On investigation it . 
was found that most of the subscribers had not kept a com-
plete and accurate record of the calls put through by them. 
The Committee nevertheless consider that in view of the 
large number of ~uch complaints, the Department may 
intensify checking and testing of the meters, 

(c) Arrears of Telephone Revenue 
119, The Committee are infonned that the arrears of Break up, 

telephone revenue as on 1st July, 1957, 1958 and 1959 
were as under:-

(Rs. in lakhs) 
Year Rent Trunk Total 

1957 41.94 106'17 

1958 7S'So 52 '16 127"66 

1959 97'31 50 '43 147'64 

120. The reasons for accumulation of the arrears have 
been stated to be-

(a) enormous growth in the number of telephone 
connections; and 

(b) a large proportion (approximately 45 per cent) 
of the outstanding amount relating to Govem­
ment subscribers including Defence Services. 

121. The following steps are stated to have been taken Measures 
to bring down the arrears:- taken. 

(a) Time allowed to Government subscribers for 
making payment of telephone bills has been 
reduced from about 2 months to 15 days just 
like private subscribers from 1st April, 1960; 

(b) Orders have been issued abolishing proscription 
of telephones for non-payment of trunk call 
bills in all exchanges except manual exchanges 
with less than 300 connections, In such cases, 
telephones are now straightway disconnected 
for the non-payment of dues after issue of a 
registered notice to the subscribers, This 
applies to both Government and private sub­
scribers, 



(c) 

(d) 

a 
Procedure for disconnection of and proscrip­
tion of telephones (where it exists) has been 
tightened up and orders have been issued to 
ensure that defaulters are disconnected prompt­
ly by exchanges on receipt of orders from Tele­
phone Revenue Accounting Offices. 

It has been decided to decentralise the Tele­
phone Revenue Accounting Offices so that 
there might be closer contact of telephone 
revenue organisation with the subscribers . 

. ,'- 122. While appreciating the steps taken by the Deparl-
,ment to recover the arrears of telephone revenue, the Com-
mittee are of the view that with the adoption of a consolidat-
ed system of billing and decentralisation of Telephone 
Revenue Accounting Offices, further improvement in the 
matter of arrears of telephone revenue should be possible. 
Strict enforcement of the rules regarding disconnection of 
telephones, not excluding Government offices, is also called 
for: 

C. Financial position of the Telephone Branch 

Receipt~ and: 123. Following are the figures of the receipts and 
Bxpendlture. expenditure of the Telephone Branch as per Profit and Loss 

accounts during the last three years and current years:-

(Rs. in Lakhs) 

1957-58 1958-59 1959-60 1960-61 
(BE) 

I. Receipts 1838'96 2003'24 2195'51 2537.39 
2. Expenditure 1301'14 1480'12 1754 '78 2190'71 
3. S~lus 537"82 523'12 44°'73 346'68 
4, percentage of Ex- 70'7 73'8 79'9 80'2 

penditure to receipts 

I?ispropor-, 124, It appears from the above figures that there has 
:na~d~: been a disproportionate rise in expenditure of the Telephone 
tur.Branch, While the receipts have gone up only by about 38 

· per cent, during these years, the expenditure has increased 
· by 68' 3 per cent, It was stated during evidence that an 
additional revenue of the order of Rs, 210 lakhs was expect­

,ed in the current year on account of the revision of tariffs 
for local telephone systems, The Committee, however, 

: observe that this increase in revenue has been offset by a 
· steep rise in expenditure as compared to that of the previous 
year. The Telephone Branch is the only Branch of the 
p, & T. Department which has been consistently showing a 
surplus since the year 1928-29 but, as will be seen from the 
above table, this surplus has been declining during the last 
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lour years despite the accretions to capital assets made dur-
ing these years.· 

125. In this connection, the following observations of 
the Telephone Tariff Revision Committee are pertinent:-

"The financial working of the Telephone Branch in 
future, with the present level of expenditure, 
cannot be looked upon with complacency. The 
apparently satisfactory present financial work­
ing of the Telephone Branch is unreal, and the 
present profits will reduce appreciably during 
the next decade when old assets whose block 
value is small are replaced at the present day 
high cost of materials. 

Unless, therefore, certain specific measures are 
adopted either to reduce the expenditure or 
increase the revenue or partly by adopting 
measures in both these directions, it would 
appear to the Committee inevitable that the gap 
between revenue and expenditure will decrease 
and perhaps result in a loss to the Telephone 
Branch." 

126. The Committee therefore recommend that the Need ,tlo 
D h ld d · , ff 'I . I curta! ex­epartment S ou lrect lts e orts to curtal progresslve y p enditure. 
the working expenses of the Telephone Branch by stream-
lining the procedures and by intensive utilisation of its 
assets. The economies effected may also be indicated in the 
annual reports of the Department. 

D. Telephone Advisory Committees 

127. At present there are 31 Telephone Advisory Com- Co; stitution 
mittees functioning in various places in the country . It was & functions. 
brought to the notice of the Committee that at certain 
places, meetings of these Committees were not held for a 
long time. The representative of the Department stated 
dming evidence that the meetings were not held at certain 
places under the wrong impression that it was not necessary 
to hold them if there were no connections to be given. 

128. The Committee suggest that suitable provision may 
be made for the holding of meetings of tlte Telephone 
Advisory Committees in the rules and regulations for the 
conduct of business of these Advisory Committees. 

• At the stage of factual verification the P. & T. Department 
furnished a note on the subject which is given in Appendix 
VIII. At this stage, an examination of the note cannot obvious­
ly be expected to be undertaken. The Committee's conclusions 
a~e based on the published Profit anii Loss Accounts of the 
Department. 



Amalgama­
tion of post 
and Tele­
graph Offi-
ces. 

IV 
TELEGRAPHS 

A. Introductory 

129. The history of telegraph traffic service in India 
dates back to the middle of the 19th century. A beginning 
was made in 1850 when the construction of the first tele­
graph line between Calcutta and Diamond Harbour was 
taken up. By the close of the year 1853, telegraph wires· 
had been drawn connecting the major cities. Within a 
period of two years, the telegraph services were thrown open 
for public use. 

130. The Telegraph Department functioned as an 
independent unit till 1883-84 when a scheme for amalgama­
tion of the post offices and telegraph offices was worked 
out. Wires were extended to some post offices and com­
bined post and telegraph offices were set up. A further step 
was taken in 1914 by taking over the telephones thus bring­
ing into existence the prevailing integrated pattern of P. & 
T. Services. 

B. Extension of the Telegraph facility 
131. Telegraph expansion falls into two main groups. 

viz •• (a) opening of new offices and (b) expansion and 
improvement of the existing service. "The general aim in 
the expansion programme for telegraph offices" was stated 
in the Second Five Year Plan to be "to make the telegraph 
service available within a distance, say 5 miles, of any place 
in the country." 

Number of 132. The representative of the Department stated in 
telegraph evidence that the objective set out in the Plan was a long 
~~silirn- term one which might take 20 to 25 years to materialise, 
First and as it meant providing 25,000 telegraph offices. In the first 
~icond Five Year Plan, the number of new telegraph offices opened 

ans. was 1,465 against the target of 1,200 and during the Second 
Plan it is hoped to open 1,360 new telegraph offices against 
the target of 1,400. 

133. The total munber of telegraph offiGeS on lst April~ 
1960 was 6,414 (excluding licensed offices) and out of 
these, 145 were departmental while the rest were combined 
post and telegraph offices. Another 2,000 telegraph offices­
are proposed to be opened in the Third Plan. It is evident 

!M 
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that though steady progress is being made according to the 
target set, at the present rate the objective vis~li~ed in the 
Second Plan will take too long a time to materUlllSe. 

134. Until 1951, no telegraph office could be opened if Polil:J~ 
it involved any loss to the Department. In that year a 
decision was taken to permit loss upto Rs. 500 per ~um 
(which was later increased to Rs. 1,000) for places With a 
population of over 5,000. During the first an~ se-cond plan 
periods, further liberalisation ~as. effected ~n. !espect of 
administrative towns such as dIstnct, sub-dIvIsIonal and 
tehsil head-quarters etc. 

135. The detailed targets laid down in accordance with 
this policy for the Second Plan and the actual achievements 
are as under:-

Second Number Number 
Plan opened sanctioned 

Target so far but not 
yet 

opened 

I. Administrative 
towns 700 488 268 

2. Towns with a po-
pulation of 5000 
and above 400 28r r9S 

3· Out-of-the way 200 20 60 
places 

4· On-no-loss-basis roo 369 252 
TOTAL 1400 IIS8 775 

136. Although the Second Plan targets in regard to the ~:-: 
opening of new telegraph offices will be almost achieved, it out of-the-
will be seen that progress in regard to tlte provision of the way placet.. 
telegraph facility in out-of-the-way places is dimppomting. 
More attention will have to be given to such areas, particu-
larly those on the border, in the Third Plan. 

137. It is observed that out of 2,797 places with a 
population of over 5,000, 1,362 places had been provided 
with telegraph facility by 1st June, 1960 cmd proposals for 
providing it at 152 other places had been sanctioned. The 
Department may endeavour to provide this facility in the 
remaining 1,283 places in this category within the Third 
Plan period. The Committee would also urge that telegraph 
offices may be provided in the administrative towns on 
priority basis. 
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C. Conversion of Combined Offices 

~bscrvati,!ns 138. Referring to the neglect of telegraph work in the 
.Co!~i:!er combined offices, the Telegraph Enquiry Committee (1957-

. 58) observed that the combined postal signaller did not give 
the same importance to the urgency of the telegrams as a 
wholetime signaller or a telegraphist in a Departmental Tele­
graph Office did. Earlier too, the Telegraphs Establishment 
Enquiry Committee (1932) also pointed out that the postal 
signallers, postal heads of offices and postal superintendents 
lacked the 'telegraph mentality' and that there wa~ net "the 
same appreciation in a combined office, as there was in a 
departmental one, of a telegram as an urgent commuruca­
tion which required to be handled with the ma"timum of 
celerity." The Telegraph Enquiry Committt'e therefore 
recommended that for the sake of higher efficiency, all the 
offices where a full time signaller was justified, shouJd be 
converted into Departmental Telegraph Office:;. 

Rt:view.o.f 139. The Committee understand that as a first step, 340 
't1e posItion. combined offices employing two or more signalJers eacl.l and 

handling more than 60 to 75 messages per day are to be 
. converted into Departmental Telegraph Offices. The Com-
mittee feel that before converting on a large scale the com-
bined post offices into departmental . telegraph offices, it 
would be of advantage to convert only a few of them on the 
above basis to begin with, and then review the position 
in the light of advantages which are gained from such con-
version vis-a-vis the additional expenditure ·incurred. 

Infspectbi~n d 140. The Committee would also urge that inspection of 
-0 Com me . b' d d I h ffi b' h Offices. com me post an te egrap 0 ces may e tlg tened 'f4P 

Progress in 
Second 
Five Year 
~lan. 

with a view to ensure that there is no slackness in such offices 
in dealing with telegraph work. 

D. Voice Frequency Telegraph System 

141. The Committee were informed during evidence that 
by the Voice Frequency Telegraph System it was PQssible 
to work 24 telegraph circuits out of one circuit by using 
.different frequencies. The system was notable for its eco­
nomy and efficiency and could work over long distances. In 
the Second Plan about 80,000 channel miles of Voice Fre­
quency Telegraph carrier systems were proposed to be pro­
vided out of which 75,000 channel miles were completed in 
the first four years of the plan. The equipment had so far 
to be imported but the Indian Telephone Industries had 
recently taken up its manufacture. 72 channels of equip­
ment were expected to be produced in the current year with 
increasing number of channels from the next year onwards 
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(at the rate of 360 channels per year). In view of its ob-
vious advantages, the Committee suggest that the production 
capacity of the Indian Telephone Industries to manufacture 
Voice Freqency Telegraph equipment may be augmented 
speedily so that the system may be extended throughout the 
country. 

142. In this connection, the Committee would also like ~~~ 
to draw attention to the following observations of the Tele- ginecrina 
graph Enquiry Committee- costs. 

" .... by the introduction of V.F.T. channels, engineer­
ing costs should have gone down further but due to light 
loading of circuits, the engineering costs have not gone down 
sufficiently." 

143. The Committee suggest that besides extending the 
system, the Department should make every effort to bring 
down the engineering costs by ensuring full utilisation of the 
additional capacity. 

E. Teleprinter Working 

144. About 1450 teleprinters were in service on the 31st No •. of 
March, 1960 including those used on leased circuits. It has :~:: OIl 
been stated that generally Departmental Telegraph Offices teleprintenr 
having more than 200 messages a day work on teleprinters. 
During the last four years, the number of additional tele-
printer circuits brought into working was as follows:-

1956-57 15 

1957-58 7 

1958-59 31 

1959-60 15 

145. The programme is stated to be severely limited due Shonage of 
to the present shortage of teleprinters. The Government telepnnten. 
have since entered into an agreement with Messrs. Olivetti 
& Co., of Italy for manufacture of teleprinters in India and 
a factory is being set up at Guindy in Madras. The Com-
mittee suggest that a phased programme for replacement of 
Morse instruments by teleprinters may be prepared taking 
into account the production programme of the teleprinter 
factory, which, it is hoped, will be able to meet all the re-
quirements of the country .. 
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F. Speedier transmission of telegrams 

146. The Committee understand that the entire telegraph 
service in India is to be divided into a few zones in confor­
mity with the normal pattern of udnc '1."_' ~'LllGm~ltic tape 
relay exchanges would be installed in the respective zone 
centres. Detailed traffic studies were being undertaken in 
this connection in 20 large telegraph offices and the imple­
mentation of the scheme would take about 3 years if the 
necessary equipment for mechanisation was made available. 
In view of the fact that mechanisation would greatly reduce 
the delays in the transmission of telegraph - messages, the 
Committee would urge that such studies may be completed 
on priority basis. 

G. Mechanisation of Central Telegraph Offices 

147. The Telegraph Enquiry Committee have observed 
that "for the purpose of stepping up efficiency of the tele­
graph handling in this country and for economical reasons 
as well, it is necessary to introduce modern methods of hand­
ling telegrams and complete the installation of the mechanised 
systems early." The Second Plan envisaged mechanisation 
of the Central Telegraph Offices at Bombay, Calcutta, Delhi 
and Madras. Only the scheme relating to Bombay C. T. O. 
could be completed and that too partly and the others could 
not be taken up due to foreign exchange restrictions. Simi­
larly, a proposal for introducing teleprinter exchanges in these 
cities and interlinking them with high grade telegraph circuits 
had to be given up for lack of foreign exchange. 

148. The Committee suggest that the proposals for mecha-
nisation of the Central Telegraph Offices at Bombay, Cal-
cutta, Delhi and Madras may be given high priority in the 
Third Plan. They hope that the setting up of the teleprinter 
factory in th-e country would go a long way in the early 
implementation of the scheme. 

H. Speedier Delivery of Telegrams 

nip-cu"... 149. As regards faster delivery of telegrams, the Com­
message rate mittee were informed that the recommendation of the Tele­
"yatem. graph Enquiry Committee about the introduction of the trip-

cum-message rate system had been accepted and would 
shortly be implemented. The Telegraph Enquiry Committee 
had added that in order to make the system successful, it 
was necessary to reduce the size of delivery zones in all the 
large cities having Central Telegraph Offices by (i) opening 
more delivery zones and (ii) delivering long distance tele­
grams of the zone by despatch riders. 
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150. The Committee understand in this connection that ~e :ivery of 
the system of effecting door to door delivery on motor-cycles one ~s 
has been introduced in Delhi as an experimental measure cycles. 
but it is restricted to telegrams of very high priority and 
express delivery letters. The representative of the Depart-
ment further informed the Committee that the system was 
also being iltroduced in Bangalore to test its functioning in 
a smaller city. Should these experiments prove successful, 
the Committee suggest that the scheme may be extended to 
areas where it would be of particular advantage, taking into 
consideration the cost of the service. 

I. Retransposition Scheme 

151. The Committee were informed that the retransposi- Lack of 
tion scheme, being introduced presently on a fairly wide stores. 
scale in the country, will increase the present telegraph circuit 
capacity on these routes approximately four to six times. 
They however learnt that in most cases the work was held 
up because of lack of stores. 

152. The Committee suggest that the Department should 
look into the matter with a view to expedite the supply of 
the required stores. If the scheme has been in practice as 
successful as claimed, it should be more extensively imple-
mented to augment the circuit capacity. 

I 
J Services provided 

(a) Printergram and Telex Services 

153. The printergram service is at present functioning in Number 
Bombay, the number of subscribers connected. to the service of subscri­
being 60. The progress made is rather slow considering that ben. 
the service was introduced as early as on 1st May, 1956. 
The telex system was introduced between Bombay and 
Ahmedabad in 1953 and has at present 33 subscribers. It 
bas been stated that the system is working to its full capacity 
and 44 applicants are on the waiting list. 

154. The Telegraph Enquiry Committee have observed Demand. 
that "it should be possible to extend this (telex) service 
~ughout the country as there has been demaad for the 
same everywhere. Early efforts should be made for intro-
ducing it in all large centres and building up the network 
to connect all of them. This will assist the Department in 
reducing the daily peaks of traffic." 
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155. The Committee were informed that the equipment. 
required both for telex and printergram services was now 
being manufactured in the country. The telex service was 
proposed to be intrQduced simultaneously in Delhi, Bombay, 
Calcutta and Madras. The Committee suggest that the 
printergram and telex services may be provided in important 
commercial towns and business centres in the Third Plan 
period. More publicity may be given about these services 
so as to make them popular with the pUblic. 

(b) Phonogram service 
156. The number of telegrams booked under the phono­

gram system during the last three years was as under:-

Year 

1957-58 

1958-59 

1959-60 

Telegrams 
booked 

as 
phonograms 

2,481,155 

2,699,798 

3,071,287 

Procedure. 157. The Telegraph Enquiry Committee stated that the 
procedure followed in New Delhi and other large offices in 
regard to the handling of phonograms was most annoying as 
after taking down the subscriber's number it took a1}ything 
upto half an hour for ringing back the subscriber. The 
Committee were informed that in 1959-60 standards were 
laid down that subscribers should be called back as quickly 
as possible and ordinarily not later than 30 minutes. The 
following figures for Madras, Bombay, Calcutta and New 
Delhi Central Telegraph Offices illustrate the actual position: 

Percentage Percentage Percentage 
within within beyond 

Name of the CTO 20 20 to 
minutes 30 minutes 

Madras 73. 68 10.8 15.52 

Bombay 81.4 12·7 5·9-
Calcutta 91.0 9·0 
New Delhi 80·4 19·2 0·4 
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1~8. The Committee are of the view that there is scope ~pe for 
for further improving the phonogram service in the Central =~ 
Telegraph Offices. Adequate number of phonogram posi-
tions may be provided with queueing facility in these offices. 

(c) Greetings Telegrams 
159. The volume of greetings telegrams during the last Vol~ 0 f 

i:>ur years was as follows:- ¥::m~ 

Year 

1956-57 
1957-58 

1958-59 

1959-60 

No. of Greetings Telegrams 

801,798 

806,408 

897,002 
1,251,001 

160. The Committee were informed that as such tele- Delays in 
grams were usually sent on holidays, there was unusual pres- transmission. 
sure on the telegraph circuits leading to delays in transmis-
sion. Mistakes also occured in decoding, resulting in wrong 
telegrams being delivered. The Committee are of the view 
that stricter supervision is called for in regard to the hand-
ling of greetings traffic on the part of the staff. particularly 
in the matter of their decoding. 

161. It was stated in evidence that separate statistics of Statistics. 
complaints about greetings telegrams were not maintained. 
The Committee consider that it would be desirable to keep 
separate statistics of complaints about such telegrams. They 
may be analysed regularly and remedial action taken to im-
prove the service. 

162. The Committee were informed during evidence that 
there were difficulties in printing of greetings forms with the 
result that telegraph offices sometimes ran out of stock. It 
was now proposed to get printed greetings telegrams with 
certain common phrases to expedite delivery. The Com-
mittee suggest that this may be done early. 

(d) Telegraph Circuits on lease 

163. Telegraph circuits are allotted to Government de- Users of the 
partments and other parties for enabling them to have direct service. 
telegraph link between their head offices and branches. 
Circuits are also allotted to press parties for transmission of 
news. The number of telegraph circuits rented out by the 
Department to various categories of parties during 1958-59 
2054 (Aii) L.S.-4. 
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and 1959-60, the charges realised from each of them and 
the demand for such circuits remaining outstanding at the 
end of these years was as under:-

Rates for 
Preas tele­
pams. 

(i) Government De-
partments exclu-
ding Defence. 

1958-59 
1959-60 

(ii) Defence 
1958-59 
1959-60 

(iii) Inustrial and other 
parties. 
1958-59 
1959-60 . 

(iv) Press Parties 
1958-59 
1959-60 

No. of 
rented 
circuits 

49 
62 

47 
58 

44 
55 

90 
100 

(Rs. 

Charges Outstanding 
realised Demand 

Lakhs) 
II.Ol 

10·96 

10.01 
6·73 

14·33 
15·77 

8·77 
7. 86 

of 
Circuits 

13 
5 

10 
9 

42 
150 

164. The unsatisfied demand for telegraph circuits is the 
highest in the case of the Press Parties. It has been stated 
that provision of new circuits is severely limited due to 
shortage of resources. However, designs have been prepared 
and it is hoped to manufacture the equipment indigenously. 
The Committee suggest that the Department may endeavour 
to meet the pending demand to the fullest extent as expedi-
tiously as possible. 

(e) Facilities to Press Correspondents 
165. The Press in India, as in other countries, enjoys 

certain special facilities and concessions which are based on 
the long established principle that "Governments should en­
courage the collection and rapid dissemination of news". 
The rates for press telegrams as compard to non-press tele­
grams are as under:-

Press 
For first 50 words 
Each additional 5 words 

Non-Press 
For first 8 words 
For each additional word 

Express 
Rs. nP. 

1 50 
o 13 

1 60 
o 16 

Ordinary 
Rs. nP. 

o 75 
o 07 

o 80 
o 08 
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An accredited press correspondent is permitted to send In a 
day four flash press telegrams containing upto 100 words. 

166. The number of press telegrams handled by the De- Number of 
partment during the last 3 years and the revenue earned was ~:,t::d_ 
as under:-·- led and 

revenue 

Year 

1957-58 

1958-59 

1959-60 

No. of Press Telegrams 

2,27,357 

2,25,323 

2,52,457 

Revenue 
Rs. 

6,15,002 

7,61,762 

8,44,145 

The Committee were informed that the Press was also pro­
vided teleprinter channels on lease at special rates. 

earned. 

167. The Press Guild of India, Bombay informed the InterruptioDs 
Study Group of the Committee that the working of and faults. 
teleprinters was sometimes interrupted during the scheduled 
time owing to faults developing on the line or in the 
teleprinter machine. In such cases it was imperative that 
the time for the use of teleprinters was extended. The pro-
cedure for such extension was, however, cumbersome with 
the result that they could not effectively make use of it. The 
Committee suggest that the procedure for extension of the 
time in such cases may be simplified. 

(f) Telegrams in Devanagri Script 
168. The Indian Language Telegraph Service III 

Devanagri Script was started in the year 1949. The total 
number of telegraph offices offering this facility on 31st 
March, 1960 was 1552. The following observations of 
the Telegraph Enquiry Committee on the working of this 
service are pertinent: 

"We were told at various places by Hindi tele~ Delays in 
graphists themselves that the arrangements and transmissioD. 
overall organisation for looking after the 
expeditious disposal of Hindi telegrams are 
not satisfactory. We also observed that the 
Hindi telegrams are subject to heavy delays 
........ We were, therefore convinced that 
the existing arrangements are not only defec-
tive but also wasteful. The public is given 
to understand that a Hindi telegram is delayed 
more in transmission rather than a telegram in 
English. It is perhaps one of the reasons why 
the Hindi Telegraph Service did not make 
any appreciable stride .... ". 
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169. The representative of the Department admitted 
that Hindi telegrams were delayed in transmission as 
compared to English telegrams, the reason being that their 
number was small and the circuits as well as the staff had 
to be re-arranged for their transmission. It was now 
proposed to divert all Hindi telegrams viz. via a Central 
Office where there would be appreciable concentration of 
such traffic and the position was expected to improve as a 
result thereof. The Committee hope that as a result of the 
steps proposed to be taken now the efficiency of the service 
would improve. 

(g) Registration of abbreviated addresses 
170. The Committee understand that the procedure for 

registration of abbreviated addresses is somewhat cumbrous 
and causes inconvenience by non-renewal by certain parties 
in time. The Committee suggest that the procedure may 
be simplified. 

K. Service Telegrams 

171. The following statement shows the number of 
service telegrams issued as compared to the total number 
of paid telegrams handled by the Department during the 
last three years:-

Total No. Total No. 
Year of service of paid Percentage 

telegrams telegrams of (2) to (3) 

1 2 3 4 

1957-58 68,29,539 3,31,53,656 20'6 
1958-59 70,35,636 3>43,34,270 20'S 
1959-00 74,02447 3,69,85>484 20'1 

172. The Telegraph Enquiry Committee stated in this 
connection that "The privilege of issue of service telegrams 
in most of the CTOs and DTOs has been observed to be 
very lavish. The rules and instructions are more often than 
Dot. not borne in mind by those concerned." In order to 
reduce the .number of such telegrams, it has been enjoined 
that they should be issued only when it is really necessary 
and the purpose cannot be secured by issuing express letters 
and savingrams. Further, special checks are required to 
be conducted by the Heads of offices and heads of Circles 
periodically to prevent any misuse of the privilege. Action 
is also required to be taken to realise the cost of the service 
telegrams improperly issued. 
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173. The Telegraph Enquiry Committee have observed: 
" .... such checks have dwindled down to nothing 

and indiscriminate use of service telegrams is 
the inevitable outcome. The real remedy. 
however, lies in not merely checking such 
services o~ taking action which is no doubt 
very essential, but rigid observance of depart­
mental rules on the subject must be the first 
consideration of authorities empowered to the 
privilege of using such services." 

174. That the number of service telegrams is about 
one-fifth of the total paid traffic is an eloquent testimony to 
the somewhat lavish use of the service. Not only is this 
misuse grave in itself but it also affects the transmission 
and delivery of paid traffic. The Committee urge that the 
Department should undertake periodic reviews of the 
number of service telegrams issued by the various circles 
and offices and tighten up the observance of the rules in this 
regard with a view to keep their number to the minimum. 

L. Foreign Telegrams 

175. Certain cases of delays in the transmission/delivery 
of foreign telegrams after it is handed over to Inland 
Telegraphs by the Overseas Communications Service and 
emissions of names of telegraph offices in India from the 
International Telegraph Directory published by the Inter-
national Telecommunication Union came to the notice of 
the Committee. 

176. So far as delays in the receipt of foreign telegrams ~IaYS.in. 
are concerned, the Department have stated that these could andss!f! 
be attributed to lack of supervision and control. The livery. 
Committee recommend that the Department may analyse 
in detail the complaints of delay in the receipt of overseas 
messages and take necessary remedial measures. 

177. The Committee would also urge that there should ~rdinatioD 
be close co-ordination between the Overseas Communi- ~gs the 
cativns Service and the P. & T. Department. For this • 
purpose regular meetings, say once in a quarter, may be 
held between the officers of the two department.J with a 
view to make necessary adjustments in the interest of traffic. 

178. In regard to the omission of names of telegraph ~mi::m 
-offices from the International Telegraph Directory, the of ~ele:;.ph 
Committee were informed that with the separation of offices 
Telegraph Guide from the Postal Guide from the current f~:: 
year it would now be possible to issue an annual corrected tiona! Tele­
tilt of telegraph offices and send consolidated lists periodi- graD. ph 

Jrectory. 
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cally to the International Telecommunication Union for 
incorporation in the International Telegraph Directory. 

179. The Committee would like to emphasize that the 
omissions and errors in the International Telegraph Direc-
tory should be rectified without delay and the procedure in 
this regard streamlined so as to leave no room for such 
mistakes in future. Care may also be taken to ensure that 
the names of all telegraph offices which are opened in 
future, are correctly and promptly incorporated in the 
International Telegraph Directory. 

M. Financial positien of the Telegraph Branch 

180. The following table shows the financial position 
of the Telegraph Branch during the last three financial 
years together with the budget estimates for the current 
year:-

Year 

1957-58 

1958-59 

1959-60 

1960-61 
(BE) 

Receipts 

8,24·21 

8,26·23 

9,10·05 

8,9T41 

Expenditure 

7,82.32 

8,32 .27 

8,98·85 

10,96·12 

(Rs. in lakhs) 

Surplus(+) % of 
deficit(-) working 

e penses 
to revenue 

+41·89 94·9 

-6·04 100·7 

+11·20 98 .5 

-198·71 122·1 

181. The Committee suggest that the reasons for st{ep 
increase in the working expenses of the Telegraph Branch in 
the current year may be examined in detail and necessary 
steps taken to bring down the expenditure. 

N. Telecommtmication Cable Project for the Railway 
Electri&cation Scheme 

182. The Committee understand that high voltage Ale 
electrification of certain sections of the Eastern, South 
Eastern and Southern Railways necessitated the cabling of 
open wire telecommunication circuits running close to the 
railway tracks in these sections to protect the telecommuni­
cation equipment and personnel against hazardous inductive 
effect. Finn demands are stated to have been received 
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from the Railways so far in respect of the following 
sections totalling 852 railway route miles: 

Section 

Asansol-Gaya Padharkanta-Pat-
tardhi • • 

Rajkharswan-Dungaposi 

Asansol-Durgapur 
Asansol-Sim 
Tatanagar-Rourkela 
Kandra-Gomarrhia 
Gaya-Moghalsarai 
Tata-Kharagpur 
Sea1dah-Ranaghat 
Dum Dum -Bonagaon 
Madraa-Villupunm 

1 
~ 
J 
} 
} 

Length 
in miles 

170 
47 

235 

90 
101 

Estimated P&T's 
total phasing & 
cost grouping 

(Rs. in 
Lakhs) 
134.68 phase I 
30·69 Phase II 

Stage I 

169·98 Phase II 
Stage n 

138.58 Phase III 

N.A. Phase IV 
N.A. Phase V 

Demanda 
from 
railways. 

183. The total estimated cost of the first three phases Bstimalled 
of the project finally included in the Second Five Year Plan cost. 
is Rs. 473:93 lakhs. Work on Phase I and Phase 11-
Stage I of the Project was commenced during 1959-60. An 
expenditure of Rs. 70 lakhs was incurred during that year 
while a provision of Rs. 370 lakhs (including overheads) 
has been made for 1960-61 for the work in respect of 
Phases I, II and III. 

184. The Committee observe that the total estimated 
cost of the project was not indicated in the Demands for 
Grants for 1959-60 nor has it been shown in the Demands 
for the current year. The reason given that the project was 
sanctioned in stages depending on railway requirements, is 
not convincing. They consider it strange that an overall 
estimate of the cost likely to be incurred on the scheme 
should not have been available when the budget for (he 
current year which is the final year of the Second Plan, was 
finalised. It is necessary that the estimated cost, under the 
different components, of laying telecommunication cables 
in the sections for which firm demands have been indicated 
by the Ministry of Railways should be prepared and shown 
in the Demands for Grants in future to enable Parliamenr 
to judge the amount required for the year in tht! context of 
the total outlay involved. 

185. The Committee further observe that an amount Revision of 
of Rs. 327 lakhs was provided for the scheme in 1959-60. target dates. 
The estimates were subsequently revised to Rs. 148 lakhs 
and the actual expenditure was only Rs. 70 lakhs. It has 
been stated that the budget estimates for 1959-60 were 
framed in November 1958 based on the tentative target 
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dates then indicated by the Railways for commissioning of 
the track sections. These target dates were subsequently 
revised by the Railways and cabling work was reprogram­
med accordingly. The Committee find that even the 
revised estimates could not be adhered to and the progress 
in that year was very slow. 

186. Further, out of a total railway route mileage of 
852 programmed to be electrified in the Second Plan, 
sections totalling 685 miles have been carried forward by 
the Railways to the Third Plan. It is therefore obvious 
that a substantial portion of the amount of Rs. 370 lakhs 
included in the budget estimates for the current year will 
remain unutilised. This is unfortunate particularly when 
the various departments of Government including P. & T. 
are not in a position to take up, for want of funds, other 
equally desirable schemes. To avoid a similar situation in 
future, the Committee consider it essential that the Minis-
tries of Railways and Transport and Communications 
efJect a close liaison in the matter of planning and phasing 
the execution of this scheme. 

187. The Committee were informed that all the special 
aluminium sheathed cables and their accessories required 
for the project were being imported. The question of 
manufacturing these cables in the Hindustan Cables Ltd. 
to meet the fI!lture needs of the Department had been taken 
up with the Planning Commission and the Ministry of 
Commerce and Industry. However, such cables would not 
he required if the Railways changed over to booster trans­
formers which were used almost throughout the world. 

Use of 188. The Committee suggest that the question of =er adopting the technique of using booster transformers may 
onnen. be studied by the Railway Board in conjunction with the 

P. & T. Department and a decision taken expeditiously 
keeping in view the additional capital and recurring cost 
involved vis-a-vis the advantages that would be derived 
therefrom. In case it is found that aluminium sheathed 
cables would be preferable in the balance, urgent action 
may be taken to manufacture these cables and other 
accessories indigenously. 



V 
WIRELESS 

A. Set-up and Functions 

189. The Wireless branch is a complement of the 
telegraph and telephone branches and provides these 
facilities through wireless working wherever landline 
facilities are not practicable or as a stand-by arrangement 
.of tele-communication between important places in the event 
of interruption of landline circuits. Wireless services are 
also required to be maintained at coastal stations for com­
munication with ships in compliance with international 
obligations. The number of Wireless Stations functioning 
at present is 101 comprising three divisions each' under a 
Divisional Engineer. 

190. The Committee understand that till 1953 the ('.oordinltiOD 

requirements of wireless development of the various user of wirelesl 
I develo~ 

,departments were being co-ordinated by the nter- ment. 
departmental Wireless Board under the P. & T. Depart-
ment. Due to the increasing needs of the user departments 
in respect of wireless, radio, navigational aids and tele­
communication equipment which the Inter Departmental 
Wireless Board could not handle with its limited functions, 
a Radio and Cable Board was constituted by the Govern-
ment with the technical representatives of the tele­
communication user Ministries. 

191. The representative of the P. & T. Department Abolition . 
stated during evidence that the Radio and Cable Board o~t~adio 
"has not been functioning properly and the question of its ~d. 
reconstitution or rather abolition and placing the matter 
under P. & T. has already been taken up by the Ministry." 

192. The ComQ1.ittee are of the view that with the 
10rmation of the P & T. Board having enhanced powers and 
.si:1ce the Department is the principal tele-communication 
user, it is desirable that the question of again entrusting the 
.co-ordination and planning work for wireless to the P. & T. 
Department is examined. 

B. Plan Schemes 

193. In the first Five Year Plan a sum of Rs. 60 lakhs 
"Was provided for the Wireless branch of which, an amount 
of Rs. 28 lakhs only was expended . 

• 
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194. During the Second Five Year Plan an amount of 
Rs. 40 lakhs has been provided for the Wireless Branch. 
Twenty Wireless Stations were proposed to be shifted, at a 
cost exceeding Rs. 65 lakhs, to technically suitable sites 
having adequate space for erecting aerials away from the 
city areas and providing adequate separation between the 
transinitting and receiving points. In addition, new radio 
telephone and radio teleprinter links were to be opened. 

195. The Committee were informed in this connection 
that after the War and Partition in 1947, a number of 
wireless stations had to be established in a hurry for 
providing essential communication facilities between various 
points. They were located in the accommodation available 
with the Department. ~s these places were not entirely 
suitable for proper and efficient functioning of wireless 
stations, it had become necessary to shift them to more 
suitable sites. 

196. The Committee consider it unfortunate that a good 
deal of expenditure has to be incurred on the rhijting of 
wireless stations which were established earlier without 
proper consideration of the suitability of their locatioll. 
The expenditure incurred in setting up the stations at the 
older locations had thus become infructuous. It is hoped 
that the Department will gain from this experience and 
ensure in future that the sites for setting up new stations 
fully meet the technical requirements. 

Slaortfal1s. 197. The Committee understand that progress so far 
in the matter of shifting of wireless stations and in establish­
ing new radio telephone and teleprinter links has fallen 
short of plan targets due to delays in acquisition of sites, 
construction of new buildings and difficulties in the import 
of equipment. 

198. In order that the Third Plan schemes are not held 
up for similar reasons, the Committee would urge the 
Department to take necessary steps well in advance. The 
Committee would also suggest that efforts may be made to 
manufacture indigenously the equipment required and' for 
this purpose there should be close coordination with the 
Bharat Electronics Ltd. 

C. Financial position 

199. From its inception, the Wireless Branch has almost 
always shown a deficit in its working. The following table 
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gives the receipt&> aDd expenditure of the Branch during tile 
last three financial years and the current year:-

Y.ar 

1957-58 
1958-59 
1959-60 . 
1960-61 (BE) 

Receipts 

11·85 
15.24 
12.48 
14·54 

(Rs. in lakhs) 

Expenditure Surplus( +) 
Deficit (-) 

21·26 -9.41 
20·74 -5·50 
31 .51 -19·°3 
3°.56 -16·02 

200. The percentage of working expenses (including 
interest on debt) to the revenue earned and to the cost of 
capital assets of the Wireless Branch during these years is 
as under:-

1957-58 
1958-59 

Year 

1959-00 . 
1960-61 (BE) 

% 
of working 

expenses 
to Revenue 

179·4 
136 . 1 
252 .4 
210· I 

% 
of working 
expenses 

to the 
cost of 
Capital 
assets 

33·5 
27"0 
22·1 
32·2 

Losses 
Working. 

201. It has been stated that the increase in the expendi- Inaeas~i 
ture in 1960-61 (BE) over 1958-59 is due to decrease of :pend1.­
Rs. 0·70 lakhs in revenue and an increase of Rs. 9:82 lakhs r 
in expenditure, the break up of the latter amount being as 
follows:-

(i) General Administration 
Cii) Maintenance of assets . 
(iii) Operative charges . 
Civ) Dividend to General Revenues 

(over interest paid in 1958-
59) . . . . . 

(v) Contribution to Renewals 
Reserve Fund . 

(vi) Net effect of other minor 
increase and decreases 

TOTAL 

Rs. 
inLakhs 

+1"90 
+2·99 
+3. 2 5 

-2·00 
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Sett« 202. The Committee were informed in this connection 
:~ of that action had been taken to introduce teleprinter working 
pacity. on important wireless circuits so that the traffic handling 

capacity and circuit efficiency could be increased and to 
stabilise the wireless channels in service by intensive moni­
toring work. No other economies were likely to arise in 
the working of the Branch as the services maintained were 
in compliance with international regulations for coastal 
wireless stations and for point to point communication links 
required to meet emergent needs when landline circuits 
were interrupted. 

203. Even so, the Committee are not happy at the steep 
increase in the working expenses of the Wireless Branch 
during the current year. They suggest that the Depart-
ment may undertake at an early date a study of the reasOn6 
for increase in the expenditure on general administration 
and operative charges with a view to see if some economies 
are possible consistent with maintenance of international 
standards. They also hope that the revenue receipts of the 
Branch would increase in proportion to the increase in its 
traffic handling capacity. 



VI 
TELECO~CATION~ENERAL 

A. Telecommunication Research Centre 
(a) Introductory 

204. The Telecommunication Research Centre, New 
Delhi was set up in 1956 with the object of 4nproving the 
efficiency of the telephone and telegraph services in the: 
country by the application of new technological methods 
and for designing equipment for indigenous manufacture. 
The Centre was also to provide technical advice on major 
matters to the other wings of the P. & T. Department. 

(b) Achievements 
205. The Committee were informed that during the last 

four years, the Telecommunication Research Centre had 
designed a number of instruments covering practically the 
whole range needed by the Department. Some of these had 
already been manufactured while others were expected to 
go into production in the near future. 

206. b- list of designs .of equipment passed on by the Designs 
Research Gentre to the I.T.1. and the P. & T. Workshops Developcd;_ 
during the last four years is given in Appendix IX. The "­
Committee were informed that the value of items that would 
be manufactured as a result of the designs developed by 
the Centre would amount to over a crore of rupees during 
the next few years. This represented direct savings in 
foreign exchange. In addition, a number of designs have 
been evolved to make better use of the existing facilities 
leading indirectly to a saving of foreign exchange. 

207. Since the Indian Telephone Industries are the prin- ~nli-­
cipal manufacturers of telecommunication equipmmt in the nation, 
country and most of the designs developed in tlu T elecom-
munication Research Centre are manufactured there. tlr.e 
Committee are of the view that a very close liaison is neces-
sarybetween the two so that the researches lone by the 
Research Centre are quickly translated for practical use. It 
has also to be ensured that there is no duplication of effort 
between the two in the matter of research in the field of tele-
communications. The Committee would like to recall in 
this connection the following observations made by them in 
para 142 of their Eeleventh Report (Second Lok Sabha) on 
the Indian Telephone Industries:-

53 
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"The Committee feel that the existing coordination for 
research is not adequate. They would therefore suggest 
that there should be greater integration between the researcb 
activities of I.T.!., P. & T., Railways, Defence and Uni­
versities so that limited resources and facilities in this field 
might be used to the best advantage." 

208. The Committee would also urge the Ministry 01 
Transport and Communications as well as the P. & 'T. 
Department to see that the proved designs which have been 
handed over by the Telecommunication Research Centre to 
the I.T.I. and the P. & T. Workshops are expeditiously pro-
duced for use on the P. & T. network. 

( c) Research in electronics and cross-bar systems 

209. Under the existing agreement with the Automatic 
Telephone and Electric Company (ATE) of the U.K., the 
lndian Telephone Industries were bound down to the manu­
facture of equipment on the 'step by step' system. The 
present trend was towards electronics and the 'Cross Bar' 
systems. The Committee were informed that the question 
of adapting the existing 'step by step' system to the 'cross 
bar' and eventually to electronics had assumed urgency. 
A nucleus section had been started to study these systems 
and a number of exchanges were on trial. 

210. As the agreement with the A.T.E. will expire in 
1963 and in view of the rapid advancements being made in 
the field of telecommunications, the Committee consider 
that the Research Centre should intensify its work with a 
view to keep the country abreast of the latest developments 
and also to adapt the system most suited to the require-
,ments. 

(d) Requirements of Equipment 

211. The Study Group of the Committee were informed 
that equipment wortb $47,000 had been received by the 
Telecommunication Research Centre from the T.C.M. in 
the Second Five Year Plan. 

212. The Committee were informed that the P. & T. 
Department had sent up a proposal for equipment wortb 
about Rs. 15 lakhs last year for being financed under the 
United Nations Special Fund Programme which is specially 
<kvoted to meet the needs of research and training. How­
ever, the Government of India had not put the Department's 
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proposals on the programme. The Committee suggest that 
the matter may be reconsidered with a view to include the 
requirements of equipment of the Research Centre in the 
programme. 

(e) Staff Matters 
213. The scientific and technical staff of the Research 11ts~hange 

Centre is drawn from amongst the departmental engineering 0 • 

officers. It is now intended to have direct recruitment for 
the posts of Scientific and Technical Officers, Grades I & n, 
to begin with. While the Committee welcome this proposal, 
they are of the view that a flexible system of interchange of 
staff engaged on research and engineering functions will be 
conducive to the efficiency of the Department as it will 
enable the staff engaged on research to keep in touch with 
the practical requirements of the Department. 

214. The Committee further understand that in order IncentiyCl. 
to provide incentives to the staff working in the Telecom­
munication Research Centre, proposals for granting advance 
increments and merit promotions, have been forwarded to 
the Cabinet Secretariat. The Committee are of the view 
that the scientific personnel working in the Telecommunica-
tion Research Centre may be given, as far as possible, the 
same benefits and privileges as are available to their counter-
parts working under the C.S.l.R. The above proposals, may 
therefore be considered sympathetically and an early 
decision taken thereon. 

(f) Review 

215. The Telecommunication Research Centre is the 
only one of its kind in the country. During the four years 
of its existence, the Centre has developed a number of 
designs which will help considerably in the implementation 
of the development projects undertaken by the P. & T. 
Department as also assist the indigenous industry to produce 
a good deal of equipment which had so far to be imported. 
The Committee are of the view that a periodical objective 
assessment of the achievements of the Research Centre by 
a competent body would be helpful to the Centre to maintain 
a sense of direction in its work in consonance with the 
'Overall needs of the country. The Committee, therefore, 
recomme1!d that a quinquennial review of the research work 
done by the Telecommunication Research Centre on the 
lines of the C.S.I.R. may be undertaken by the P. & T. 
Department also. If necessary, an expert from outside may 
be associated with such a review. 
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B. COpper Wire Thefts 

216. The following table shows the extent of the menace 
of copper wire thefts in the P. & T. Department:-

No. of QtY. of Value in 
No. of working wire RI. 

Year cases hours stolen 
lost (lbs.) 

1956-57 5,314 88,035 4,87,804 12,II,268 
1957-58 4467 94,236 4,00,860 9,81,391 
1958-59 4,919 99,303 4,72,316 10,02,658 
1959-60 5,599 146485 5,17,230 10,85,259 

-- -
It is seen that the situation has deteriorated sharply in 
1959-60. West Bengal, Bihar and Bombay among them 
account for 57 per cent of the theft cases with 1,431, 1,09!) 
and 566 cases respectively. 

217. The Committee were informed that the Depart­
ment was giving an annual sul:>sidy of Rs. 48,000 to the 
Government of West Bengal for maintaining a skeleton 
police squad for investigating and following up copper wire 
theft cases. The results had, however, not been encourag­
ing. In Madras, on the other hand, by a special arrange­
ment with the Inspector General of Police, certain effective 
measures had been taken. The Committee consider that 
since the problem of copper wire thefts is essentially a law 
and order problem, the State Governments should be asked 
to intensify the necessary protective and detective measures. 
The steps taken by the Government of Madras in this regard 
may be brought to the notice of other State Governments. 

218. The Committee understand that the Telecommunica­
tion Research untIe has recently developed an electronic 
fault loc~10r wluch has been passed on to I.T.!. for produc­
tion. The Committee hope that it would be expeditiously 
brought into use. 

C. Breakdowns 

219. The following table indicates the number of 
working hours lost due to copper wire thefts, breakdowns 
and interruptions due to heavy lightning etc. during each 
of the last 4 years: 

Number of working hours lost by 

Heavy 
Year Thefts Breakdowns Lightning Total 

1956-57 
1957-58 . 
1958-59 
1959-60 

80,035 
94,236 
99,30 3 

1,46,485 

62,014 
61,421 
72 ,309 
82,414 

44,357 
62,399 
65,026 
59,953 

1,94,406 
2,18,056 
2,36,638 
2,88,852 
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220. The Committee are informed that it is not possible 
to assess the loss of revenue because (i) in most cases 
standby circuits are provided for use when normal circuits 
fail, (ii) the loss is dependent on the time and the number 
of circuits failing simultaneously and (iii) trunk traffic is 
dealt with on a delay basis so that the cancellations do not 
give any idea of even notional losses. The Committee have 
discussed the question of copper wire thefts in the earlier 
paras. In regard to breakdowns they would like the 
Department to examine how far laxity in supervision and 
inadequate or non-regular maintenance has been responsible 
for the steady deterioration in the situation during the last 
four years and take adequate remedial measures. 

NEW DELHI-I; 

The 15th March, 1961. 
The 24th Phalguna, 1882 (Saka) 

H. C. DASAPPA. 
Chairman, 

Estimate CommitttNt 
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APPENDIX n 
(Vide paras 51 and 55) 

Note on plans of expansion of Calcutta, Bombay, Delhi and Madras 
Telephone Districts 

-+ Calcutta Telephone District 
The P. & T. Department took over the Calcutta Telephone System 

from the Bengal Telephone Company in 1943. The number of direct 
exchange lines and telephones at the time of taking over was 18,679 
and 26,414 respectively. The system serves the main Calcutta Cor­
poration area, the Howrah Municipal area and the suburban areas. 
The total area covered is 500 sq. miles; . The number of direct ex­
change lines and telephones was of the order of 54,000 and 77,000 
respectively at the end of March 1960. . 

Immediately after the War, the Government appointed a team of 
British Post Office Officers as Consultants to advise on the type of 
system to be adopted in place of the existing manual system. The 
Consultants submitted their report in 1947 and recommended the 
'Director' type system similar to that in London. 

Inspite of a number of difficulties, the automatisation scheme, the 
biggest undertaken in Asia, provided for the installation of 15 Direc­
tor Exchanges of equipped capacity of 55,000 lines at a total cost of 
Rs. 1362·80 lakhs. The project was completed to schedule, the last 
exchange being cut over on 14th January, 1958. 

The Consultants, who had prepared plans for automatisation of 
the Calcutta Telephone system, had surveyed Calcutta and its sur­
rounding areas in 1945-46. Their forecasts went far out of the mark 
in almost all cases due to-

(i) the Partition and consequent increase of the importance 
of Calcutta; and 

(ii) deviation from the original target dates envisaged by the 
Consultants. 

The consultants had forecast the number of direct exchange lines as 
57,349 on 1st April, 1960, whereas the present estimate based on re­
vised forecasts is as high as 77,791. In view of the heavy demand, 
plans for extension to the automatic exchanges had to be taken up as 
early as in 1955. On the basis of the revised forecast, a programme 
for expansion/installation of 32,500 lines was approved and is under 
its completing stages under the second plan. 

Bombay Telephone District 
The Bombay Telephone system is the second largest in India, the 

largest now being the Calcutta Telephone system. It comprises the 
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South Bombay area and the outlying suburban areas in the Salsette 
Island. The Ahmedabad telephone network is also under the General 
Manager, Bombay Telephones. The system was under the manage-_ 
ment of the Bombay Telephone -Company till as late as 1943. No 
large scale scheme of expansIon of the system was taken up by the 
Company and the buildings housing the exchanges were not planned 
to take up future expansion. With the growth of industries in the 
Bombay suburban -arep, applicatioRS for the new connections have 
been accumulatirig. In 1946, an expansion scheme was prepared with 
a view to meet the accumulated demand during the War and post-War 
periods. The scheme provided for installation of 18,200 lines at a cost 
of Rs. 207 lakhs but it could not· be largely implemented pending a 
detailed examination of different ·automatic systems. A Planning 
Organisation was set up in 1951 to undertake investigations and draw' 
up plans and recommendations for their implementation. 

As the 1946 scheme could not ;be implemented, another revised. 
Project (Project II) for the installation -of 18,200 lines at a cost of_ 
Rs. 316 lakhs was drawn up in 1948-4"9. This work was carried out 
in stages and completed in 1959. 

An overall plan and a programme of development was submitted 
by 'the Bombay Telephone Planning Organisation in 1953. The pro­
ject estimate covered requirements of Bombay Telephones upto 1961: 
The project as sanctioned in July 1956, envisages installation . of J 

27,540 new lines and -replacement of 13,460 lines of old equipment.' 
It also provides for acquisition of ra new sites and construction of 13' 
new buildings for exchanges. "The total estimated cost of the scheme; 
is Rs. 12'5 crores. The actual expenditure incurred till the year·-
1959-60 was Rs. 2 '72 'Crores -and a provision of Rs. 1 '35 crores has beeJi -
made in the budget estimates for 1960-61. 

Originally it was estimated to complete the project by 1962-63, 
but the progress has -been delayed due to difficulties in. the comple-
tion of the new exchange buildings. -

Delhi Telephone District 
The Delhi Telephone District was established in 1911 with manual 

-exchanges. It was converted to automatic working in 1925-26. The 
pre-War period showed a very slow rate of growth and at the begin­
ning of the War, the capacity was only 5000 lines. With the War time 
growth in the number of lines, Delhi Telephones were taken away 
frjm the ~3_dministr&tive jurisdiction of the Punjab Circle in 1946 and 
formed -into a Telephone District. -The pressure of demand continued 
to grow w1111 Independence and Partition and in this respect, 
the system experienced similar stresses and strains to which 
the city of Delhi itself was subjected. 

In 1947, the system consisted of three automatic exchanges with 
a total capacity of 9000 lines. At the end of -che first plan it had 
risen to about 16000 lines and the old automatic exchanges had been 
Teplaced. 

The second five year plan 'programme provided for installation of 
three new- autoqlatic exchanges at Karolbagh, _ Jorbaghand Delhi 
Gafe of which the first two have been completed. _ The capacity has 
now risen to 30,'300 lines that is, an increase of about 90 per cent during 
the last rollr YeaTS. 
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The recent demands for new connections on Delhi system.; have­
exceeded all previous forecast. At one time it was anticipated that. 
a capacity of about 50,000 lines would be required in 1975. But the­
position now is that such a capacity would fall short ot even the: 
current pending demand. In other words, the forecast of growth of 
1975 has materialised more than 15 years earher. The rate of growth. 
of demand is also very steep and now totals about 6,000, applications. 
per year. The structure of the system has been in need. of complete­
replanning for the major expansion required and this has been re­
cently undertaken after sanction of a special Planning Organisation. 
under a Director of Telegraphs. New schemes have been. sanctioned 
and provided in the 1960-61 budget to raise the system.. equipped. 
capacity from its present 30,550 lines to 47,500 lines. Ot the increase 
of 17,000 lines, it is estimated that 3,300 lines will be fully. completed. 
by March 1961 and the balance progressively thereafter. Long term 
telephone planning of the requirements of the District on a 20 year­
basis has been undertaken by the Planning Organisation in the mean­
while and will be placed before Government for approval shortly_ 

Madras Telephone District 

Till 1943, the telephone service at Madras was provided by the­
Madras Telephone Co. operating under a licence. This was takeIll 
over by Government with effect from 1st April, 1943 and a scheme­
for expansion of the system which then consisted of 3) exchanges only. 
with an equipped capacity of 4000 lines was framed.. ENen under 
the extreme stress of wartime conditions good progress was made: 
and the system has at present 7 exchanges with an installed capacity. 
of 14,140 lines and 23,372 telephone lines working. 

The important schemes under execution are-

(1) Orders for replacement of the Chromepet manual exchange 
by 300 lines auto exchange have been placed. This is like­
ly to be effected towards the end of 1960. 

(2) A new trunk exchange in the new Central Exchange build­
ing replacing the existing one is likely to be- brought intOt 
service early in 1961. 

(3) An 8000 lines (initial) new exchange including special 
set:Vi~es, is under installation in the I?-ew Centl'al Exchange 
buildmg recently completed. This IS expected to be cut. 
into service during the middle of 1961. Orders for further 
expansion of the Central Exchange by 2000 lines have al­
ready been placed. 

(4) Orders ~or further expansion of th~ Mount ~oa~ exchange' 
by 800 Imes have been placed. ThIS expansIOn' IS expected 
to be effected towards middle of 1961 (equipment delivery 
-last quarter of 1960-61). 

(5) Orders for expansion of Mylapore exchange by 1200 lines; 
have been placed. This expansion is likely to be' effected! 
by middle of 1961 (Equipment delivery-last quarter of 
1960-61). 
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(6) Orders for the expansion of Kilpauk exchange by 500 lines 
have been placed. This expansion is likely to be effecte4 
.~y the end of 1961 (equipment delivery-first quarter of 
1960-61). 

,(7) 

1(8) 

!(9) 

On construction of the new building, which is in progress 
a 500 lines new exchange in replacement of the existing 
exchange is to be opene_d at St. Thomas Mount. This is 
likely to be effected towards the end of 1961. 

Opening a new 900 line (initial) exchange towards the 
north at Kalmandapam. The site has been acquired and 
the building construction is expected to commence this 
year. The new exchange may be expected to be cut into 
service during the financial year 1962-63. 

Orders for a 2400 lines (initial) new exchange at Mam­
balam to replace the existing exchange have been placed. 
The building construction is yet to commence. This scheme 
is not likely to be effective before 1963-64. 

,(10) A scheme for giving service to the industrial area towards 
Ambattur has been practically completed and service from 
Kilpauk exchange is being given to that area. 



APPENDIX III 

(Vide para 58) 

Statement showing the strength of staff (class-wise-)in; tlte four.' Teiepfione Dist'llic1!f 
during the years 1956-57 to 1959'-60' 

Numbers of Staff 
Name of District Total 

Class I Class II Class ill Class IV 

Bombay District 

1956-57 23- 'j7 2250- 883- 3213 
1957-58 24 56 2282 815 3177 
1958-59 26 56· 238j 813- 3282: 
1959-60 24 53. 2654 82~ 3554 
Calcutta District 

1956-57 D9i ~ 3207 401 3693 
1957-58 22 6+ 3310 491 3887 
1958-59 22. 74 3555 526. 4177 
1959-60 24- 73· 3647 ~SI' 4313-

Delhi District 

1956-57 5 7[ 11987 38> 240Z 
1957-58 6- 30 2122 395 2553-
1958-59 8 37 239!t 436 2880. 
1959-60 13 50 7qQJ. 332 3096 

Madras District 
1956-57 3- !J! JOIS; 360- 1390 
1957-58 3- 10 :B22.S: 347 J58S 
1958-59 4 IJ9 12..17 371 1671 
1959-60 7 25 l45j 3'5 1852: 



APPENDIX IV 
(Vide para 69) 

Statement showing the number of telephone connections on Central 
Government account (Telephone District-wise and Circle-wise) 
and the percentage thereof to the total number of working 
connections as on 31st March, 1960. 

No. Name of the Circlel 
District 

I. Andhra Circle 
2. Assam Circle 

3· Bihar Circle .. ' Bombay Circle 
5, Central Circle 
6, Hyderabad Circle 
7, Madras Circle 
8. Mysore Gircle 
9, Orissa Circle 

10, Punjab Circle 
II, Rajasthan Circle 
12, U, p, Circle 

13· West Bengal Circle 
14· Bombay Telephones 

No. of connec­
tions on Cen­
tral Govt. 
Account 

936 
538 

1011 
1473 
699 
444 

2012 
595 
223 

1877 
1407 
2399 
639 

1937 
IS, Ahmedabad Telephones 201 
16, Calcutta District 2633 
17, Delhi District 10195 
18. Madras District .-2&. 

TOTAL 29772 

NOTES: 

Percentage 
of Central 
Govt. con­
nections to 
total numb­

er of work-
ing con­
nections 

10'89 
10'06 
9'59 
6'92 
6'13 
5'25 
5'9 
6'3 
9'86 

12'33 
11'7 
S'S 
8'3 
4'5 
3'S 
4'9 
40 

4'41 

Remarks 

1. Telephones provided to commercial and service Departments 
of the Government such as those of Railways, Defence services and 
establishments, Income Tax, Customs and Central Excise organisa­
tions etc, have been included in these figures, 

2, Similarly, the service telephones of the Posts and Telegraphs 
Department are also included in these figures. These service connec­
tions are for administrative and executive offices as well as for service 
maintenance and enquiry services, In the latter category are tele­
phones provided at the enquiry points in Post Offices, Telegraph 
offices and Telephone Exchanges, and office and residential telephones 
for Supervisors and Ac.' ::tant Engineers in charge of Telephone Ex-
changes, 

79 



APPENDIX V 
(Vide para 75) 

Statement showing the average time taken in maturing of trunk calls betwfm 
important trunk exchanges 

Delay Limits-Urgent Calls 30 Mts., Ordinary Calls I Hour 

Routes on which 
average delay is 

within limits 

I 

Bombay 
Baroda 
Calcutta 
Indore 
Madras 
Nagpur 
Poona 
Rajkot 
Secunderabad 

Calcutta 

Madras 
Bangalore 
Bombay 
Cuttack 
New Delhi 
Secunderabad 
Tiruchirapalli 
Vijayawada 

Routes on which average delay is beyond limits 

Route Urgent Ordinary 

2 3 4 

H.M. H.M. 

Ahmedabad 0.30 1.52 
Bhopal 0·39 3. 09 
New Delhi 0·43 2.02 
Surat 0.32 1.39 

Asansol 1.041 
Bombay 

0' 58 l Dhanbad 0·42 Common 
Gauhati 2.01 to both 
New Delhi 0·49 J urgent 
Patna 1.00 and 
Madras 1.28 ordinary 

Calcutta 0.46 2.23 
Emakulam 0.30 1.46 
Madurai 0.13 I. II 
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Routes on which average 
Routes on which average delay is beyond 

limits 
delay is within limits 

Route Urgent Ordinary 

New Delhi H.M. HiM 
Agra Allahabad 0·43 1.26 
Ambala Bhopal 0.07 1.32 
Amritsar Madras 0·33 0.20 
Bhatinda 
Bombay 
Hapur 
Jaipur 
Jullundur 
Kanpur 
Meerut 

Agra 
Hapur 0·39 1.20 
Jaipur 
Lucknow 
New Delhi 

Ahmedabad 
Mehsana Bombay 0.10 I. 13 

Allahabad 
Lucknow Banaras 0.40 I. 17 

Kanpur 0·37 1.28 
New Delhi 1.06 1.36 

Asansol 
Dhanbad I. 131 Common 
Patna I. 26 fto both 
Ranchi I. II urgent 

aud 
orC:in/:ry 

Bangalore 
Madras Coimbatore 0'36 °'53 Secunderbad 

Baroda 
Ahmedabad 
Bombay 
Broach 
Dobhoi 
Godhra 
Surat 

Bhopal 
Indore • Bombay 0·55 0.46 

New Delhi 0.31 0.50 



Routes on which average 
delay is within limits 

Coimbatore 
Bangalore 
Madurai 
Tiruchirapalli 

Cuttack 
Coimbatore 
Madras 

Hapur 
Agra 
Meerut 
New Delhi 

Indore 
Bhopal 
Bombay 
Gwalior 
Mhow 
Ujjain 

Kanpur 
Allahabad 

Madurai 
Coimbatore 
Tiruchirapalli 

Meerut 
Hapur 
New Delhi 

Poona 
Abmednagar 
Bombay 
Kolhapur 
Lonavala 
Satara 
Sholapur 

82 

Routes on which average delay is beyond 
limits 

Route 

Emakulam 

Dibrugarb 
Jorhat 
Nowgong 
Shillong 
Tinsukia . 

Ratlam 

Agra 
Lucknow 
New Delhi 

Madras 

Lucknow 

Urgent Ordinary 

H. M. H.M. 

tl.21 1·4~ 

0.38}Common. 0.48 to both· 
0.57 urgent 
1.23 and 
0.37 ordinary 

o.u; 

0.28 
0.12 
0.19 

0·39 

1.2& 

LoS: 
I.OS 
I.» 



Routes on which average 
delay is within limits 

RQjkot 
Ahmedabad 
Bombay 
Jamnagar 

Sectmderabad 
Bangalore 
Bombay 
Madras 
Nizamabad 
Vijayawada 
Warangal 

Sural 
Ahmedabad 
Baroda 
Billimora 
Bombay 
Broach 
Navagsari 

Tiruchirapalli 
Coimbatore 
Madras 
Madurai 
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Routes on which average delay is beyond" 
limits 

Route Urgent Ordinary 

H.M. H. MI.. 



APPENDIX VI 

(Vide para 87) 

Brief note on Coaxial Cable Scheme 

Communication by means of coaxial cables represents the most 
;advanced method of communication for providing the largest num­
ber of circuits with the maximum quality and reliability. The type 
.of coaxial system being introduced in India (the 4 Megacycle coaxial 
system) is the latest type of coaxial system standardised for produc­
tion. This system will be capable of providing 960 high grade tele­
phone circuits. If necessary each of these telephone circuits can be 
.equipped to provide upto 24 telegraph channels capable of teleprin­
ter operation. 

A further development of this type of coaxial system is the 12 
Megacycle system which will be capable of providing 1860 number 
of telephone channels or one Television channel and in addition a 
number of telephone channels. A small number of such systems 
have recently been introduced in other parts of the world but the 
.standardisation of this system is currently under consideration of 
the International Telegraph and Telephone Consultative Com­
mittee (C.C.I.T.T.). 

The coaxial systems being installed in India are capable of being 
·converted into 12 Megacycle system at a later date with the addition 
of necessary equipment. 

As regards other means of communication, wireless communica-
tion by Mico-waves or by the Forward Scatter technique are also 
used in some parts of the world. The number of channels obtainable 
from such systems is small as compared to those obtainable from 
even the 4 Megacycle system and their reliability is also dependent 
on the geographical and climatic conditions of the locality. In the 
Micro-wave system the normal propagation is limited to the "line of 
sight" and extension of the range requires the installation of relay 
stations with high towers, aerial systems, electronic equipment and 
reliable power supplies. . 

In the Forward Scatter system the average range of propagation 
is of the order of 250 miles though it has been claimed that in certaiB 
experiments longer ranges have been reached. In the latter case the 
number of channels which can be utilised is small. 
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APPENDIX vm 
(Vide para 124) 

Note :on the revenue and expenditure of the Telephone 
Branch· 

A statement showing the revenue and expenditure of the 
Telephone Branch from 1954-55 to 1959-60 has been pre­
pared and is attached. 

The total revenue indicated is the same as in the Com­
.mittee's Report with the modification that adjustment for 
collections under the OYT Scheme has been made. The 
totals of the expenditure are also the same as in the Com­
mittee's rep~rt excepting for the year 1959-60 where the 
actuals (instead of estimated amounts) have been indicated. 

The expenditure of the Telephone services in which the 
quantum of investments is very large has been considered on 
·commercial principles. That is to say, the expenditure which 
indicates the trading expenses, which are under the control 
of the department, have been indicated separately. The 
Qther expenditure, namely, contributions to R. R. Fund and 
payment of interest on invested capital are matters of 
accounting in terms of the larger policy which, as the Com­
mittee is aware, was revised on more rational and commer­
cial lines with effect from the accounts of 1960-61. 

It is suggested that an appreciation of the working of the 
Branch is possible by comparing net trading expenses with 
the revenue. It will be seen that they have varied from 
55.4% to 53.6%. 

The Committee may like to consider the following com­
ments upon the statement which is now being furnished:-

During the period 1954·55 to 1959-60 there has been 
no change in the tariff structure. Therefore, unless there 
;are any other factors, the expenses can be directly related 
with the amount of revenue. This, however, is not entirely 
'COrrect so far as the Telephone Branch is concerned for 
:the fonoWing Teasons:-

(a). Local Telephone Service: (i) The revenue earning 
<Capacity of the assets is not altered but due to rising costs the 
tCOsts of materials and spare parts has increased. Thus, the 

·Purnished to the Committee at the stage of factual verification "itl, 
D.G.P.&T. U. O. No. 16-19/B. Call. V dated the nth March, 1961. 
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9)f 

expenses for tlie~ same revenuer sfuJulij' SDow ardlnariy an 
increase from year to year; and (ii.) the staff costs have been 
going up and therefore. there. should be some element of in­
crease in the expense. ratio as a. result. of the working of the 
Branch. 

(b) Trunk Telephone' ServiCe:' (io} 'The operative stait 
in the trunk. telephone. services is not related to the revenue. 
It is related directly to the traffic. Against.lS·6 million ealls. 
handled during 1'955:'-56, 29:8 milliom were- handled during 
1959-60. Therefore, the totaL operative costs in uf.riS sector 
should ordinarily increase in this proportion; and (Ii) the 
increase due t01 the: increased emoluments of tk staff woul<i 
be on similar lines as mdicated in (a.) (fi), abo\{e. 

It is suggested' for the' eonsioeratiorr of the Committee 
that the fact that tfIe expense ratio bas beeD stabilised bet­
ween 52 and 55% and has actually been reduced somewhat 
during these years, indiCates a' measure' of th~ active steps. 
that have been taken during rel:e11f years to reduce the expen­
ses and not permitting: it to' riSe in: spite of inereasing. stores 
and staff costs;.. 
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APPBNDL~ IX 

(Vide Para 206) 

List of designs of equipment passed on by the Telecommunication 
Research Centre to the Indian Telephone Industries and the P &> T 

Workshops during the last four years 

DeSigns of Equipment 

. Switching system designs 
I. Manual trunk exchange designs (a large 

number of circuits to give improvements over 
a large front). 

2, Automatic trunk switching system (all circuits 
including testing circuits and a number of 
metering arrangements). 

3. Manual teleprinter exchange 

4. Automatic teleprinter exchange (a number 
of circuits and alternative metering arrange­
mer.ts have been designed) . • . 

5 International teleprinter exchange 

6. Call queueing equipments (two versions) 
, 7. Observation and Monitoring positions 

8. Ten line private automatic exchange systems . 
9. Five line private automatic branch exchange. 

10. Design of A.C.and D.C. relay sets with extended 
dialling limits 

Carrier tehphone systems 

To whcm passed on 

P & T Worksh ops. 

!.T 1. 

LT.!. and P &T 
Workshops 

I.T L 
I. T.I. and P&T 

Workshops. 
I.T.I 
I.TI. 
LTI. 
I.T.I. 

I. (a) stackablecarrier system valve version I.T.I 

2 

3 

(b) stackable carrier system transistorised I.T.I. 
(a) Eight-channel carrier system normal version I.T.I. 

(b) Eight-channel carrier system staggered version I.T.!. 
12-channel carrier repeaters fol' 2-W cable 
systems with normal output 

(a) frequency frogging with tubes 
(6) straight with tubes 

I.T.I. 
I.T.I 
I.T I. 

r------------------------,--·-
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Designs of equipment To whom passed on 

Ca"ier telephone systems~o::ttd. 
(c) frequency frogging with transistors 
(d) straight with transistors 

.4. 12-channel carrier repeaters for 2- W systems 
with reduced output for carrier pairs in co­
axial cables 

(a) straight with transistors 
(b) frequency frogging with transistors 

5. Power line carrier system 
-6 12-Channel terminal equipment (transistorised) 
7. Frequency generating bay (transistorised) 
8. Modifications to e:xisting I2-channel terminal 

and frequency generating equipment 

V.F. Equipmenls 

*1. V.F repeatcls 
2. Ccmpandor 
3. Loading coils 
4. Repeating coils (Several types) 

*5. Matching transformel S 

Railway equipment 
*1. Srecial way-side equipment for coatrol v-orking, 

terminal equipmem and junction equipment 
Block circuit protection filters *2. 

*3· Train wire and telephone equipment' 
*4. Inter-wire equipment including 

repeaters 

Signc.lling e~uipment 

junction 

I. T. I. 
I.T.I. 

l.T.1. 
LT.!. 
LT.L 
I.T.I. 
LT.!. 

I.T.I. 

LT.L 
LT. I 
I.T.I. 
I.T.I. 
ITI 

LT.L for Railways. 
LT.1. for Railways. 
LT.!. for Railways. 

I. T I. for Railways. 

*r In band one V.F. signalling equipment LT. I. 
2 In band multi·frequency signalling equipment LT.I. 

Pcr.:Je,. Plam 
.. ]. Regulated automatic float char ge system for 220 

V· I' 4A ...... I.TL 
2. Regulated automatic float charge for exchange 

system 40V 8A. LT.I. 
3. Do. Do. 50V 50A LT.L 
4. Battery eliminators (3 types) for 4V with IA, 

3A, and 6A outputs . WOlkshops. 
S· Transistorisedringerequipment 1 IT.1. 

• Items in production. 
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Designs of eq,lipment To whom passed on 

Telt&raph TranJmmion e~uipmmtl 

I. VF telegJaph sy~tem with 120 "des spaced 
2. VF telegraph system" ith 240 cIs spaced 
3. Telegraph regenerati"e repeater (electronic) 

Test equip11len(3 

I. OscillatOls upto 35 Kc and upto J50 Kc/s 
tw0 types 

2. DB meters-3 types . 

3 Vscuum tube vdtmeter-3 types 

4· Selective level meters-2 types 

5· Psophometer 
6. Frequency measuring circuits-2 types 

*7· VF cross-talk measuring equipment 
8. Cathode ray oscilloscope (high grade lab. type) 

9· Cathode ray oscilloscoIte (general purpose) 

Faull location 

• I. Fault locator pulse type for o/w lines 
2. Do Do. for cables 
3. Do. Do tone type 

Ttlegraph m~QSureme1lts 

I. Teleprinter speed checker 
2; Start stop distortion measuring set 
3. Telegraph relay checking and adjustment set 

LT. I. 
I.T.I. 
I.T.1. 

I.T.I. 
I.T.I. 
LT.L 
I.T.I. 
I.T.1. 
LT.I. 
LT. I. 
I.T.I. 
I.T.I. 

I.T.I. 
I.T.I. 
I.T.!. 

I.T.I. 
I.T.I. 
I.T.I. 
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APPENDIX X 

Summary of conclusions;recommendations 
---------

Reference 
to para 
No. of Summary of conclusions/recommendations 
the Re-
port. 

--_.- .. _ ... _ .... 
2 

II & 12 

IS 

3 

The Committee are not able to appreciate as to why' 
the physical target for telephones was fixed at 1,32,000' 
when the pending demand at the commencement 
of the First Plan was '!stimated to be 1,50,000 and 
an additional demand of 1,00,000 was expected to 
be engendered during the Plan period. It is this 
initial backlog of 1,18,000 in planning which has, 
to a large extent, been responsible for accumulating 
the unsatisfied demand for telephones and for raising 
it from 1,20,000 at the commencement of the Second­
Plan to 2,00,000 at the end of the Second Plan. 

This unrealistic planning can best be illustrated by 
the example of the Delhi Telephone District. An 
estimate of the requirements for Delhi Telephone· 
District prepared in 1955 anticipated that a capacity 
of 50,000 lines would be required for the District 
by 1975. The fact, however, is that even as early 
as in July, 1960 the demand had gone much beyond 
that capacity for it is seen that after providing 31,000 
lines there was an outstanding demand of 27,497. 

The Committee recommend that the Department 
should take more energetic steps to see that work 
on projects costing Rs. 25 lakhs and over which 
have been sanctioned long back is commenced without 
futher delay and that similar projects are not held 
up during the Third Plan. 

The Committee further suggest that the Department 
may impress upon the var~ous circles/telephone 
districts the desirability of initiating early action 
for acquisition of sites for telephone exchanges pro­
posed to be constructed in the Third Plan so that. 
work thereon can be completed within the target. 
period. 
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100 

3 

The Committee need hardly stress that economy in 
time in the execution of a project is no less important 
than economy in direct financial terms. They are 
of the view that suitable directives need to be issued 
by the Department to all circles/telephone districts 
in order to achieve maximum savings in the time 
taken in completing projects which are potential 
revenue earners. They also suggest that quarterly 
reports of the progress made in the execution of the 
projects may be called for and examined in the Direc­
torate with a view to remove the difficulties, if any, 
expeditiow;l y. 

The Committee further observe that sanctions for 
plans for expansion of the telephone systems are 
inordinately delayed. For example, an expansion 
scheme for installation of 18,200 lines for Bombay 
was envisaged in 1946 but this was held up at several 
stages, first, on the question of deciding whether it 
should be Director type or non-Director type 
and secondly, because of some practical difficulties 
in execution after it was sanctioned in May, 1950 
which necessitated a revision of the project. The 
revised project was sanctioned by the Government 
in January, 1956 and was completed in 1959. It 
has thus taken the Government 13 years to provide 
18,200 lines after having felt their need. 

Similarly, Project XXV for installation of 37,540 lines 
of old equipment for meeting the requirements upto 
1961 was submitted for approval of Government 
in 1953 but was approved in 1956 with the result 
that the project was now expected to be completed 
only in stages by 1964, eleven years after submission 
of the scheme. 

In order to ensure that all projects which are included 
in the Five Year Plan are completed in time, a great 
deal of meticulous advance planning is necessary. 
The Committee urge that blueprints of projects should 
be prepared without delay and sanctions should be 
accorded expeditiously. 

In view of telephones being always a sound paying 
proposition, there should be very little hesitation 
in finding the necessary provision for their expansion. 
The Government may again consider how best to 
meet the additional demand that will mevitably 
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3 

arise during the Third Plan. If that is not done,­
the position at the end of the Third Plan will be­
infinitely worse than what it is at its be ginning, 
which is hardly the way of planning. This neces­
sarily means the need for expanding the Workshops, 
the Indian Telephones Industries, the Hindustan 
Cables Ltd. and making adequate provision therefor. 

The Committee urge that the possibilities of getting 
loans from the Life Insurance Corporation, the World 
Bank etc. for augmenting the plan resources for tele-­
phones should be explored. 

Judging from the recent trends, the Committee consider­
that it may not be difficult for the P&T Department 
to gear up their machinery for the task. It neces­
sarily calls for cooperation from all allied Departments 
and the Committee see no reason why it should not· 
be forthcoming. The P&T Department will have­
to satisfy the Planning Commission that it is in 
a position to -make good use of the additional funds­
asked for and that they would be effectively utilised. 
for increasing telephone lines to meet the demand. 

The Committee recommend that the Department­
should increase expeditiously the capacity of the tele-­
phone system in Bombay so that O.Y.T. connections­
could be given at an early date. 

The Committee see no reason why a lower deposit 
of Rs. 1000 should be prescribed for Kanpur under 
the O.Y.T. Scheme. 

The Committee are of the view that since the O.Y.T. 
Scheme would help to find additi')nal fund for ex­
pansion, greater emphasis may be laid 0:1 it in 
the Thil d Plan. 

In view of the heavy demand for telerhcnes and the­
shortage of equipment: the Committee recommend 
that the Department should eadeavour to put an ap­
preciable rercentage of residential subscribers on the 
rarty line system within the Thild Plan reriod. As 
an immediate step in thi~ din."Ction, the facility needs. 
to be v idely publicised in Older to make it accept~ 
able tc the reople. 
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The Committee suggest that the Department should 
endeavour to open adequate number of public call 
offices, preferably of the attended type, since in their 
case, the minimum amount of revenue is guaranteed 
and the safe custody of instruments assured . 

The Committee hope that before mamufacturing on a 
large scale, the compact coin collecting instruments 
developed by the Bombay Telephone Workshops, 
it will be ensured that the new instrument is as fool­
proof as possible against tampering 

The shortfall in the attainment of target in the opening 
of public call offices in the Second Plan is unfortunate. 
A review of the progres! should have been made 
sufficiently early so that the pace, particularly of open­
ing of public call offices in remote areas, could have 
been accelerated. 

The Committee are of the vie .. ; that further liberalisation 
of the policy in legard to the ~rovision of telephone 
facility in the rural and remote areas is called for in 
the Third Plan. They recommend that public call 
cffices should, in the first bstance, be opened in all 
places where they are likely to run cn no-loss basis. 
To this end, a ml vey may be taken up and a phased 
programme prepaled accordingly. 

Being the r: erve (entJ es of the COUnl ry in the political, 
admhistrative and comm'lcial fields, the Committee 
\"Ieuld urge the Departm~nt not to relax the efforts 
to meet the need for telephones in the fcur Tele{:hone 
Districts. The Department should aim at expanding 
the exchange capacity to an extent where it might be 
able to plOvide telephones 'on demand' Although 
it may not bq:ossible to achieve this objective within 
the Third Plan period, the Ccmmittee '"' auld yet sug­
gest that perspecti\"e plans may be prepared with a 
, iew tc mc:et the demand in fllll within a stipulated 
pedod. 

The Ccmmittee mggest that the question of increase 
in staff in Delhi and MadHls Telephone: Districts may 
be looked into. 

The Committee n:ggest that the (verdue reform of 
ha, ing complaints statistics regardi&:g telephones on 
an unifonn hasis, may be given effect to expeditiously. 
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25 77 
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The percentage of complaints about telephones in India, 
pa.··tkularly im. Bombay and Madras, is very much on the 
high side The Committee suggest that the Depart­
ment should look into the matter and take effective 
steps to reduce the number of complaints. 

The Committee suggest that early steps be taken by the 
Department to introduce metering in all automatic 
and manual exchanges of a capacity of 300 lines and 
above within the Third Plan period. 

The Committee suggest that telephone exchanges or 
public call offices with enensions may be provided in 
all the remaining district headquarter tGwns as ex­
peditiously as possible. 

The Committee "ould suggest a speedy review of the 
number of telephone connections on Central Govern­
ment account in Delhi to see that they are fully justi­
fied and that further expansicn is limited to what is 
absolutely n{( cssary 

The Committee lecommend that the poiicy of opening 
public call offices may be lin ked up with the objective 
of expansion of trunk telephone service and trunk 
public Ci 11 offices provided wherever feasible. 

The average time of one hour in the maturing of an or­
dinary call and half an hour in the case of 3.'1 urgent 
call indicates the enormJUS leeway that has to be made 
up if the trunk service has to keep up with international 
standards of pl(!)viding service 'on demand'. 

In order to improve the service in regard to ordinary 
trunk calls, the feasibility of laying down a rule to the 
effect that one ordinaI1' call may be taken, say after 
10 urgent calls, may be examined. The Department 
may also see to it that the interval between the book­
ing of an ordinary call and its maturing is not longer 
than the pre~cribed limit of one hour. 

The Committee suggest that the Department should 
make adequate arrangements for speedy restoration 
of communications between the State of Jammu and 
Kashmir and the rest of the c.)uotry in the event of 
breakdowns due to snow, landslides, floods etc. as 
also take steps to improve the quality of the service. 
In view of the location of the area, the importance 
of an efficient service needs no special emphasis. 
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As compared to Western countries where there are hard­
ly any cancellations on departmental account, the posi­
tion in India is not satisfactory. The Committee 
consider that the percentage of cancellations in a way 
provides a measure to judge the efficiency of the De­
partment. The Committee suggest that the Depart­
ment should take all necessary steps to improve the 
position by stricter supervision over the operating 
staff and by fuller utilisation of capacity. 

The Committee hope that the target date (viz., 1963) 
set for the completion of the Coaxial Cable project 
will be adhered to. 

The Committee recommend that the Department may 
endeavour to introduce coaxial cable transmission to 
as many principal towns as possible in the Third Plan 
so that full advantage is derived from the Project and 
the benefit of improved telephone servicel is wide­
spread. The capacity of the Hindustan Cables Ltd. 
to manufacture coaxial- cable to meet these require­
ments may be suitably augmented, if need be. 

Since the reorganisation of the trunk exchange system 
is linked up with the coaxial cable project, the 
Committee suggest that studies of traffic trends should 
be completed expeditiously so that the work may be 
completed within the Third Five Year Plan. 

The Committee suggest that since the main coaxial 
project is expected to be completed by 1963, the pro­
duction of trunk boards in the P&T Workshops should 
be stepped up speedily to meet the requirements of the­
Department. 

The Committee suggest that the trunk assistance 
service at present in operation in Delhi and Calcutta 
may be provided in Bombay and Madras trunk ex­
changes also, as early as possible. 

The Committee suggest that tape recorders may be 
installed in the big trunk exchanges and surprise 
checks on the performance of the operators intensi­
fied. 

The Committee suggest that all the large trunk exchanges. 
may be expeditiously provided with automatic trunk 
timing indicators and call-queueing equipment. 
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De :0 nBit;tee s1JlgllSt.:.1ilat atlllll'VeYIof building re­
(Auirallents of,:tnmk: c:rdIanges all o.ver the country 
JBlj,Yf~.takeIlltlplalld;a:phased pro.gramme of ho.using 

:·,liDem.propcrlyAx:dnr4m upto. be implemented early . 

. cAs'thecoaiill-cabiepreject i!J1Icheduled to. be completed 
by 1963, the Committee s~est that the subscriber 

, to.' subscriber ctiidHftgfacility may be-extendecho. many 
more important-trunk routes in the Third Plan itself, 
and'fteee.sary-scheme8in this regard drawn up early. 

The Co.mmitt-eefurther s~est that in. view o.Lthe lo.wer 
recurring co.st. that will result, the questio.n· of laying 
down a dleaper. andratio.nal tariff structure fo.r dialle4 
trunk. calls may. be ,examined. 

The .Commiueesugsest-.that-tne feasibility 0.6mtrodu~ 
,~ the oonfCf'ence. 'Call, faality between a few impor­
;tantcommercial· untres in the co.urse o.f the Thircl 
. Plan may :be~cxamiDed. 

The Committee suggest tha!·a review o.f the trunk tari1& 
may be undertaken at least once in every five years. 

The Committee suggest "that ; necessary econo.mies mal 
be'effected in the c05t'ofettling and collectio.n o.f tele­
pho.ne-·rev.erme in- tfte~light o.f the recommendationa 
-of the Teleph0ne"TarHf Revisio.n Co.mmittee. 

The inordinate delay in 'tile'decentralisatio.n o.f TelCo­
phone Revenue Accounting Offices is regrett ble. 
The. Committeo'lJIIIat:that it may,be co.mplete j ex-
p.editiwlly. ~ 

·In ~ ,,£'thcUrge ~()f complainti of overbilling, 
the Department may intenaify checking and testing 

',~f r.he;.IBCtIerS. 

Whilel:appr.eciatiDg.*e~eps;taken by the Department 
: to t'ecQvu t.Be arrears: 'Of: telephont; revenue, the Com­
:mittee;are:of~dle Uw.thaurith the ado.ptio.n o.f a con­
so.lidated:,ay:stem ;"f-:W1iag and decentralisatio.n o.f 
Telepho.ne Revenue Acco.unting Offices, further 

dQlPro'lC1llent ,jn . the . .8l'tears o.f telepho.ne._revenue 
.. sho.uld.l>e possible. ~Strict; enfo.rcement o.f'the rule. 
.regardiQ,g :dis-connection o.f telepho.nes. no.t ex­
_i:l~':Govemment. oBices .. is also. called fo.r. 
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The Committee recommend that the Department should 
direct its efforts to curtail progressively the working 
expenses of the Telephone Branch by streamlining 
the procedures and by intensive utilisation of its 
assets. The economies effected may also be indicated 
in the annual reports of the Department. 

The Committee suggest that suit'lble proviskm may be 
made for the he lding of meetings of the Telephone 
Advisory Committees in the rules and regulations fcr 
the conduct of business of these Advisory Committees. 

Progress in regard to the provision of the telegraph 
facility in out-of-the way t:laces is disappointing. 
Mere attention will have to be given to such areas, 
particularly those on the border, in the Third Plan. 

The Dellartment may endeavour to provide the telegraph 
facility in the remain-ing 1283 pllicef with a porulation 
of over ~coo, within the Third Plan Ieriod. The 
C(mmitlee would also Ulge that tele§laph offices 
may be povided in the administlative to\\ us on priority 
basis. 

The Committee feel that before converting combined 
post and telegraph offices into departmental telegraph 
offices, it would be of advantage to (omert only a 
few of them tc begin with and then revie\'ll the position 
in the light of advantages which are gained from 
such conversion fJiJ-a-vi3 the additional expenditure. 
incurred. 

The Committee would also urge that iJlIspection of 
combined post and telegraph offices may be tightened 
UJ: with a view u ensure that there is ne slackness in 
"ueh offices in dealing with telegl aph work. 

In view of the obvious advantages of the Voice Fre­
quency Telegraph SJ stem, the Committee suggest 
that the production capacity of the Indian Telephone 
Indusnies to manufa( lUre the equipment may be 
augmented speedily so that it ma) be extended 
throughout the eounny 

The Committee 8Uggest that besides extending the V F.T. 
S~ ~tem, the Department should make every effort to 
bring down the engineering cost s by ensuring full 
utilisation of the additional capacity 
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The Committee suggest that a phased programme for 
replacer~lent of Morse instruments by teleprinters may 
be pre}!ared taking into account the production pro­
gramme of the telerrinter factory, which, it is hoped. 
will be able to meet all the rquirements of the country. 

In view of the fact that mechanisation would greatly 
1 educe the delays in the transmission of telegraph 
messages; the Committee would urge that tlaffic 
studies may be completed on priority basis. 

The Committee suggest that the proposals for mechanisa­
tion of the Central Telegrarh OffiCe! at Bombay, 
Calcutta. Delhi and Madras may be given high priority 
in the Third Plan. They hope that the setting up of 
the teleprinter factcry in the country would go a long 
\I 2y in the early imrlementaticn of the scheme. 

Should the expeIiments about delivery of high priority 
telegrams and express delivery letters on motor· cycles 
pr:ove successful, the Ccmmittee suggest that the 
scheme may be extended to areas where it would be of 
rarticular advantage; taking into consideration the 
cost of the service. 

The Committee suggest that the Department should 
look into the question of shortage of stores for imple­
menting the retransposition scheme with a view to 
exr;edite the supply of the required stores. If the 
scheme has been in practice as successful as claimed, 
it should be more extensively implemented to augment 
the circuit caFacity. 

The Committee suggest that the printerglam and telex 
services may be provided in important commelcial 
towns and busine~s centres in the Third Plan period. 
More publicity may be given about these services so 
as to make them popular with the public. 

The Committee are. of the view that there is sCCDl'e for 
further improving the phonogram service in the Central 
Teleglatrh Offices. Adequate number of phcnogram 
positions may be plOvid~d with queueing facility in 
these offices. 

The Committee are of the view that stricter supervision 
is called for in regard to the handling of greetings 
traffic on the part of the staff, pa..-ticularly in the matter 
of their decoding. 
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Ther~COOllRittee';:"Consider'-d13t- it :would be desirablerto 
keep -separate:: statistics -of ,complaints about greetings 
telegrams~ Thepnay be-analJsed:regularly and reme­
dial-,acWt!Jn takcrno improver1:lm~ervice_ 

The Committee sUg&eBt tha~ the. proposal to get printed 
gr:eeting& telegrams, with_certain common phrases to 
expedite delh'ery may be implemented early_ 

J64 The Committee suggest that the Department may en-
deavour- to' meettheperrding' demand for ·telegraph 
eircuits {)II lease to the fullest extent as expeditiously 
118 possible: 

170' 

174 

176 

177 

The Committee suggest that the: procedure for exten­
sion of time in cases of faults developing on the line 
or.intbe'te1epriDter machine -may be simplified. 

The.eo..nittee hope that 88 a result of the steps pro­
posed - to 'betaken nOWr the efficiency of the Indian 
Laaguage-' Telegraph Service in Devanagri script 
would improve. 

The Committee' suggest that the procedure 'of regil­
tration of: abbreviated addresses may be limplifi­
ed. 

The..Comminee urgethal the, Department should under­
take periodic reviews,.()f. the number of service tele­
grams issued by the various circles and offices and 
tighten up:theobservanceoftbe..rules in this r~ 
with .• view to keep-their numbu.,to the minimum. 

~he-.Committee recommend that-the Department may 
audyse.in detail the· complaints: of delay in the re­
ceipt of overseas messages and take necessary r .. 
nwdiatmel8U1"CS. 

'The-: Committee would also urge that there should be 
close co-ordination between the Overseas Com­
munications Service and the P&T Department. 
For this pwpose regular mee~, say once in. a 
q1larter, Dl8fbe held between the officers of the two 
departments with a view to make necessary adjust­
ments . in the interest of. traffiC. 
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The.. Committee would like to . emphasise that the_ 
omi";sions, and errors .in the Interratioral Telegraph 
mrectory should be rectified. without delay and 
the procedure. in . this. regard. streamlined so as to 
lea:lZe ,no _ room for such. mistakes in future. Care 
may·also be taken to ensure that-the names of all tele­
~ph offices which.are opendin future, are correctly 
an.cLpromptlyincorporated in the International Tele­
~phDirectory. 

The Committee suggest that the reasons for steep 
increase in the working expenses of the Telegraph 
Branch in the current year may be examined in detail 
and necessary steps taken·tohring·down the-expendi­
ture. 

Itis::necessar.y that the estimated cost, under the 
difRren.t:: .. components, of laying telecommunication 
cables :in:. the sectioos for which firm demands have 
been indicated by,the Ministry of Railways should be 
prepared .ami. shown in the' Demands for Grants in 
future":toenable'ParJiament to judge the amount re­
quired for the year in'1:he context of the total outlay 
involved. 

The Committee consider it essentiaL that the Minis­
tries: of Railways and Transport lUld Communications 
effect a close :liaison in the matter of planning and 
phasing the 'executionof' the scheme to lay telecom­
munication' cables in connection with Railway 
ElectrifiCation. 

The COmmittee'suggl!St that the question of adopting 
the-technique 'or'using booster transformers may be 
studied by the Railway Board in conjunction with 
the P&T' Department and a decision taken ex­
peditiously keeping in view'the additional capital and 
recurring cost involved vis-a-vi! the advantages 
that would be derived therefrom. In case it is 
found that aluminium sheathed .Cf.bles would_be pre­
ferableinthe balance, .urgent adon may be taken 
to manufacture these cables and other accessories in­
digc:nously. 

The Committee are of the view that with the formation 
of.the P&T BOard having .enhanced powers and since 
the. Department is . the principal tele-communication 
user, it is desirable that the q'.lesion of again entrusting 
the.coordinaionand planning.work for wireless to the 
P&T Department is examined. 
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The Committee consider it unfortunate that a good deal 
of expenditure has to be incurred on the shifting of 
wireless stations which were established earlier 
without proper consideration of the suitability of 
their location. The expenditure incurred in setting 
up the stations at the older locations had thus 
become infructuous. It is hoped that the Depart­
ment will gain from this experience and ensure in 
future that the sites for setting up new stations fully 
meet the technical requirements: 

In order that the Third Plan schemes for wireless de­
velopment are not held up due to delays in acquisi­
tion' of sites, construction of new buildings and diffi-
culties in the import of equipment, the Committee 
would urge the Department to take necessary steps 
well in advance. The Committee would also 
suggest that efforts may be made to manufacture 
indigenously the equipment required and for this 
purpose there should be close coordination with the 
Bharat Electronics Ltc. 

The Committee are not happy at the steep increase in 
the working expenses of the Wireless Branch during 
the current year. They suggest that the Department 
may undertake at an early date a study of the reasons 
for increase in the expenditure on general adminis­
tration and operative charges with a view to see if 
some economies are possible consistent with main-
tenance of international standards. They also hope 
that the revenue receipts of the Branch Vlould in­
crease in proportion to the increase in its tlaffic handl­
ing capacity. 

Since the LT.!. are the principal manufacturers of 
telecommunication equipment in the country and most 
of the designs developed in the Telecommunication 
Research Centre ale manufactwed there, the Calmmit­
tee are of the view that a very close liaisen is necessary 
between the two so that the researches done by the Re­
search Centre are quickly ttanslated for plactical use. 
It has also to be ensured that· there is no duplication 
of effort between the two in the matter of reseaJch in 
the field of tele-commtinications. The Committee 
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would like to recall in this connection the following 
observations made by them in para 142 ofthetr Ele­
venth Report (Second Lck Sabha) on the LT.I.;-

"The Comminee feel that the existing coordination 
for research is not adequate. They would there­
fore suggest that there should be greater inte­
gration between the research activities of LT.I., 
P&T, Railways, Defence and Universities so that 
limited resa·urces and facilities in this field might 
be used to the best advantage." 

The Committee would also urge the Ministry of 
Transpon and Communications as well as the P&T 
Department to see that the proved designs which have 
been handed over by the Telecommunication Research 
Centre to the LT.I. and the P&T Workshops are 
expeditiously produced for use on the P&T network. 

The Committee consider that the Telecommunication 
Research Centre should intensify its work with a 
view to keep the country abreast of the latest de­
velopments and also to adapt the system most suited 
to the requirements. 

The Committee consider that the question of putting 
the requirements of equipment of the Te1ecommu:ri­
catio~l Research Centre on the U.N. Special Fund 
Programme may be reconsidered. 

While the Committee welcome the proposal to have 
direct recruitment for the posts of Scientific and 
Technical Officers-Grades I and II, they are of 
the view that a flexible system of inter-change ot 
staff engaged on research and engineering functions 
will be . conducive to the efficiencj of the Deparunent 
as it will enable the staff engaged on research to keep 
in touch with the practical requirements of the 
Department. 

The Committee are of the VIew that the scientific 
personnel working in the Telecommunication 
Research Centre may be giwn, as far as possible, th'! 
same benefits and privi1ege~. as are available to their 
counterparts working under the CSIR. The pro­
posals submitted in this regard may therefore be 
considered sympathetically and an early decision 
taken thereon. 
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. The' Committee recommend that a quinquennial review 
of the researth work done-by the Telecommunication 
Researth "Centre on "the lines of the CSIR may be 
undertaken by the P&T Department also. If neces­
sary, an expert from outside may be associated with 
such acreview. 

The' Committee consider that since the problem of 
copper wire thefts· is ·essentially a law and order pro­

. blem, the -State -Governments should be asked to 
'intensify the '-necessary protective and detective 
measures. The steps taken by the Government of 
Madras :in"thiS'~gaOO ::may.-:be bro.t to the Mtice 

·:oLother aSlate ,-Govenuoents. 

The CGommittee .'.hope i uati!he electronic fault locator 
.wotid be; expeditiously brought into use for pre­
. venting; copper ,tWlirethefts . 

. In regard to. breakdowns, the. Committee .would like. the 
Department to examine ..how far laxity in supervision 
and inadequate .or. Don-regtIlar maintenance has been 
responsible for .the steady _deterioration in the situa­
tion during tbe.Jasffour years and take adequate re­
medial measures. 
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Analysis of rBCummentiations containsd in lite JUIort 
L· CLAssIPICATION OP RBCOMMENDATIONS: 

A. Recommendations for improving the organisation and working: 

S. Nos. 2, 3, 4, 6, 9, II, 12, 13, 14, 15, 16, 17, 19, 20, 21, 22, 24, 25, 
26, 27, 28, 30, 31, 32, 33, 34, 35, 36, 37, 38, 39, 40, 42, 
43,44, 46, 47, .;.b, 49, 50, 51, 53, 54, 55, 56, 57, 58, 59, 60,61, 
62, 63, 64, 65, 66, 68, 69, 70, 73, 75, 77, 79, So, 81, 82, 83, 
84, 85, 86, 87 and 88 

Total: 71 
B. Recommendations for effecting economy (including those for aug­

menting income) 
S. Nos. 10, 18, 23, 41, 45, 52, 67, 71, 74, 76, and 78 

Total : II 
C. Miscellaneous recommendations: 

S. Nos. I, 5, 7, 8, 29, and 72 

Total 6 

II. ANALYSIS OF MORE IMPORTANT RECOMMENDATIONS DIRECTED TOWARDS 
ECONOMY (INCLUDING THOSE FOR INCREASI}o.;G THE INCOME) 

No. as 

S.No. 
per sum-
mary of 
recom-
menda-
tions 

I 2 

I 10 

2 18 

3 23 

Particulars 

3 

There is no reason why a lower deposit of Rs.1000 
should be prescribed for Kanpu:' under the orr 
Scheme. 

The question of increase in staff in Delhi and Madras 
Telephone Districts needs to be looked into. 

A speedy review of the number of telephone connections 
on Central Government account is nec(:ssary with a 
view to see if they are fully ;ustifed. Further ex­
pansion should be limited to what is absolutely 
necessary. 

II3 
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The cost of billing and collection of telephone revenue 
needs to be curtailed. 

The working expenses of the. Te1~'e .B"~.~ 
be progressively curtailed by stretmilininl the 
procedure and by intensive utitisatiortofllssets. 

The engineering cost should be brought down with the 
introduction of the V.F.T. System. 

Periodic reviews of the number of service telegrams 
issued by various Circles and offices and tightening 
up of the observance of rules in this regard.are .called 
for with a view to Keep their number to the nUnlmum. 

Reasons for steep increase in the working expenses of 
the Telegraph Branch in the current year may be 
examined and steps taken to bring down the ex­
penditure. 

The question of adopting the technique of using booster 
transformers may be studied by the Railway Board 
in conjunction with the P&T Department ana a de­
cision taken expeditiously keeping in view the addi­
tional capital and recurring cost involved fJis-a-fJi.' 
the advantages that would be derived therefrom. 

It is unfortunate that a good deal of dl:p6lditure. has 
to be incurred on the shifting of wireless~tions "*hiCh 
were established earlier without proper consideration 
of the suitability of their location. The ~enditure 
incurred in setting up the stations at the older loca­
tions had thus become infructuous. 

A study of the reasons for increase in the working ex­
penses of the Wireless Branch in the current year. 
particularly on general administration and operatIve 
charges. may be undertaken at an early date with a 
view to see if some econmrJes are possible. It is also 
to be hoped that the revenue receipts of the 
Branch would increase in proportion to the increase 
in its traffic handling capacity. 
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